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THE UNION BUDGET, 2017-18 — Contd. *
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s AISH" & T8 7,347 BRIS BUY Bl AT (AT 77 81 8 W H soil I Falfercl
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*Further discussion continued from 9.2.17.
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a9 GB!I &I el QT A1, ofhd I8 WHR "Soil Health Card” &1 IS ol
AT, T JITTd 8% Wd &I I1d @ S fh @ § &1 w1 8, {6 I @t Bl g,
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SITU| 39 SIfARed ST Wd H T 1T ST, T1fh ITd! USTIR 98 Adh| 39 YR 'Soil
Health Card" @1 AT ATHR $9 ARHR 1 9§ WRIE1T HH (5T B
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ARG B AT 81, I AT BT e o1+ el 871 71 < 19 At ferh 8, ST
A AT AT F IF BT H FoAl Sl 71 R & gy 7 Y & oar 7, gafere
TR $H GAT 81 Ueh oY U1 AT 579 BHR U Jer Hl 8 b o & 89 faeell 4 v
BT IRIG & foTg Wold 8, offehT TRId & U ygad-uget Rt 15 U7 X1 STl 8 iR 85
U1 19 3 @1 ST o1, 98 YrER H gl STl T S-G9 A1 6 BT 37 TRIG 6
AT T TP ABIST H Tl ST © 3R S9d 9971 BIs 56 & U1 fHapret WY &1 Aabat
21 U8 954 B WIS BRI FAR 421 9T SfR fa w30 Sft 71 fpan 2
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(57 TR T, TS ]

R, B [IHRT TSI MR &1 I AISHT F HIEIH H TAN 9gd W SRISNIRT Bl
RISTTR FRYer=T Y% 81 77 81 599 goie H amsil Bl b1l avollg &l 7T 3R S ISR &
foTg TRIR 7 31 ISTIR I R & ST ¥ 4,000 PRIS BUY BT Ahed HIRIHH H
U9l fHT 21 $9P T8 <2 R H AIS I BRI Jarsi bl TRIE IueTed HRIAT S|
freel A1et @ Gl 3 39 a9 JaT iR Wel HATT & goic § Pof 335.11 PRIS U Bl
IR B s B1 SHD 3Tl &1 AT P T8 DRI BE Bl 1.22 ARI BRIS 39T
ST 2.44 ARG RIS BUY fHaAT 7T g1 $/Y JAT3AT DI FRISHR & SIRY TH 81 B
q1d Pl ST B

3T o1 U2l o g T w1 St 1 a9 2017-18 H e, BIvTe 1R ISR & STRY
AT H HST HR BT 10 &F1 H A b I 2, T IR IR a1 f&gm S| eReaR o
eI H31] DI b bl AIS[ET 60 Tl I TR <21 |- H 600 W Afreh Tt Teb ugam
BT IATT U9 fhaT Bl Sh STATdT T AR H 100 SRTSE T 1Tl s XA fhg oy,
T8 IR I2 I UfReqor faam SIge oiR 32 faeh el & uraashHl @t gerne o
SITGEf Sreelt Sft ¥ weT & 5 399 <21 & S gansit a1 Aeg forf, Wit <2 & a1} A
P IITR ATE 1 3D 3TN 2017-18 H 2,200 BRIS BYF B AT H TT8d Ao Bl
AT TRVN Y [T SITQ, R SIEcians H ATadTiies JiRIefor &l [ura et
ST 3IR ST WPl €SIV A UR1e] BRIHH Dl HSTgd BT S|

H 379 ATaT YIS B A BRAT T8 &1 FEIGd, AT Yol $ g 29,033
PRI VYT XYW Y &1 5 P q8d el Uid gy H <2 b 8 ANRD b ITq 91 TR S|
forT 21 =1 oI goic § a¥ 2022 TP <97 F B8R ARG Bl 8- S H1 A1I&T (6T 51 39D
T o gofe 3§ A0 SMaRT Ao I aTell BuRl & fg g 3 1 g Bl
TPy TIRIT AT 81 1Y 81 37d T 30 3R 60 7 #ex (i & & oy 30 3R 60 a7
Hlex BRUC &3 Bl TUMAT B S| 30 G HeR B AH1 9 Paed IR AT AR Bl
TRATfTdT A1 & A1Tel H 1 811, 519 {6 7T & qrev) &5 Aled <2 F A9 94
AT o oY 60 T #IeR BT AT AR BRI §9 IS & d8d BRI JRY 819 & 15 W1
0T ) 7afd DI qRT HI BT 7 BT AT T WA | TGTHR e AT B BT At
g fohar T §1 I 3T db a9 2017-18 H 20 BOIR BRI BUT b 819 I Bl

YR B
AEIgd, § "R &b AGY H W O HEAT g "HAIRA" H Ugd 9gd YRAR

B3N B ...(AYM)... Ad TP 91 gl &1 AT, I8 YR < Pl HAIGIH &1 39 BT ISl I
U1, BRI 3R GO S8l UR oW fordn 81 "HeRT" H st ARBR T Treiraraii
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DI GRS R §Y b IR R "HRIAT" UR HRIT SIT 2 famer 5 8 gy wLSan. 3
S IS DI el ATAradT b ol AfbT 2017-18 & Ioic H HeTAT el TSI ISR
RS IS B & d6d 3fd dh P FdIUD 48,000 BRIS B Efed fhy MU &1 el
AT 39 foTU 38,500 BRI BUV Arefed fhT MU | BTtife ol ATt & FeNfed goic
AT H FE R 47,499 HRIS FUY 81 T offl "HAM" F T A T B I5R F
3T JAMERY S b FHET0T W BIdd a1 SITQT, Ui ofkg dTeftd a1 a9 2017-18
SR Wdd ¥ s UTF ARG ATATE] Bl ST Y [BA1 Q| I8 e uie drg arerd
3R 9 ARG HURE WIS & T & e & 3rTal gl IRBR 7 Hel & fb Afasit &
HARMERY 48 BIAGT I IEHR 55 HIAa! 8l T g

qgIey, WTo YR {9 3 Rd 3 Uh IR Y 31991 By Siifex fear 21 e &
TEd fUed 9y & o1 § BT UTF SR HRI$ $UY H Adcd 9¢1 ¢l 9Id aret e §
11,300 RIS BUT U 7T 9| 319 B VIR TGhN 16,248 BRIS BUT &1 TRAT B

eIy, ARl 3R Il AIHR & foIw ff 39 dgoic § SI-9-SA1eT ¥hd
adfed &Y A g1 TR AfArsit & ARG & foy Sierd fawr, IR, ffiiea
[T, TR 3R UINUT 9T Bl &1 H G §Y golC H Mg & WX IR Algell Al
T T A BT URATd fhar a1 g1 goie | Al 3R 91 dedmor & fofy sded
1,56,528 BRI BUY H TGTHY 1,84,632 TS BUY B &I UR<Td foar 741 21 fad &iR
GO ATHAT b HAT #1 ITBUT SIcel! o 37 goTe 2017-18 IR Hcl gV Hal (dh 14 A
JMEUTSITH JMNHATS! H7&l H 500 RIS TUY &b 3T &b 1L T & W) IR Al el AT
F% T fHy SITd =M wEl {6 g7 ury At & deraia}e & fog srere
T, IONTR, fSTed HeRdr, TR 3iR UINul & Rl & foy a1 w=id drfed
AETIAT UG &1l 57 180T Sicell 1 I8 W Fel fob 1acht afgasit &1 faxia deman
TS BRI ICTYT ATSTAT b i 6 TR BUT JIY U1 et Afgelr & 9 @
ST fohy ST

HEIGY, U HIRT @Y WIRd, Ueh WIRd 326 WIRA b G DI A1l a9 & ol 57
golc 3 9gd A1 A8 H 95 TS! XHH 1 e a1 77 81 $9felg § 5 goie &1
defad | W@ BT g 31R HUIE HRAT gl g=ydTa|

MR. DEPUTY CHAIRMAN: Thank you very much, Mr. Vegad. Now, Shri Naresh

Agrawal.

it TR AT (ITR TSTN): AFHRI SUFHTIRT S, AR 7T A PO AL
31 37T We T # U &1 &1 8HRI T & [ J STeal H W@ 8l
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MR. DEPUTY CHAIRMAN: He is not well.

it FR9T 3FETe: 3R STaT9 Y 98) < Y SATST STsT B Rilfd Ay Sft & a 89
SART ITR U< 2T BT 4 W1 AR 9 Wz Al

MR. DEPUTY CHAIRMAN: Nareshji, he has informed me. ...(Interruptions)...

See, the Finance Minister has informed me ... (Interruptions)...
SHRI NARESH AGRAWAL: Sir, I am saying the same thing.
MR. DEPUTY CHAIRMAN: He will come and reply.

SHRI NARESH AGRAWAL.: Sir, | am saying the same thing that he is ill. I pray to

God that he comes soon.

MR. DEPUTY CHAIRMAN: And he will come for reply. The only thing is, not
today.

7} TN AT Y81 HAT Sff IS §U &1 8H ¥ <l P 3R AN X8 A1 37 o1 &4 Y
..(TIET)....

MR. DEPUTY CHAIRMAN: Okay. Please.

f} AT AT 37 A1 & [ITT I oW1 & b 917 9 g1 dIsT 8Idl 81§y
AT Sft BT 967E W 6 i1 AL, IAD e H B 8H Bl I T8l 21 TR g4 G
HAY 7 ToliT AR | gThr T87 IR W fordT, wifh I8 Udb URFRT ® T outgoing Chief
Minister oath H ST &, 1 9 G981 171 &9 g el R A 718l &xd g1 I8 oI Bie!
AT 1 UeT BR e 6 &0 ISIfe g T gar a1 faRie A1 ol €1 2119,
faRT &1 7a%g BT o1, B ARG AqHS el BT T I Tl <@l SrdT o7 fh &4
o o1 # € iR 3779 fow o1 # €1 89 99 998 99 © IR &H 99 S Uiiafife € &fk
T IIPT MIBR SRIER 8, I S & [ SR fIaR e 81§ gifory wems w20 it &1
TS ST € 3R T8 BT 18 § o ofid I &, diord) ot =181 8, are et ot &1 faar
g, drorft o1 T fam § SR wew & g w3 Sft B off 99 < oIk S U & 9
HE {5 TTIT # ST et ggdn &, @1 T &1 sl < € o Iorifae ufy Beft ®
IR wemafE Bfd B 1 oo BT A1 e <9 o g1 319 39 IHIE & o6 37
TR Bf R g9 AN 7 6 7 &1 WY AT ©1 39dT U8 Aded A8l § fh
T ISP Pls i BN < faar Bl

MR. DEPUTY CHAIRMAN: No, please. ...(Interruptions)... Please. Please.
...(Interruptions)... Nareshji, address the Chair and proceed. ...(Interruptions)... Address

the Chair and proceed. 1TeTT, FIfeT|
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it AT AT TART U I8 Igf Uil R 3T ol AW D] W B AR Bl
fCT 311R 2ITIE 31T 81§ 31gWd fHel Yl #19, § %8 &1 o1 f <1 o/gwd 8 &1 U
TR JTGHd BIAT B 3R U IISTITId SgHd BIdT o1 o1t 3rgwd i S &l
eI 89 6 HE &1 w9y fean g1 Hifean & v 3ot i 899 qo I8 o b STR gaer
ool B o €1 39 wEl {6 g9 IReR B O 99 1 8T {6 HA-egaven T8 g,
ifee & onft BIE Hie T B, RN MU 95 BIIS Ry E| MU gA1a & wHy
$E1 o1 [ Bfeic Ul 956 3 BT & Bl A% B AR IS §8 81 S| R
IR USe Bl AXBR Tl B U7 6! 7, Al HF ¥ HH A fSoell B TSR I A ST
BT & AR Al Bl ATHT & foIg PM ¥ e 7T &1 89 99 @R 7 S8l A7 {6 3R 39
<3 b AT BT BTl A1 T8 g3, 39 3 & (AT = 3R ARFD! T8 I, Al S T8l
BT H 39! U AT § 1% oic TR a7 983 9 #4301 <91 & geifaai &1, <=
F TR B o 2, Mfd frami § & Fare 781 o € & aoie f5d gaRr
T AM(RYI ST GDP H Tidhear &1 ufirerd fFRaR RRar e w11 I8 wfrerd foadt
STHT H 42 TTeId 271 31TST 849 19 per cent TR 31T T &1 8H Jg Ao 91T, &H 59 TR
R &7 I1feUl PR 89 w81 Il 3R faaR F81 &, d 89R I Udh faory
aRfRIfT @I 81 SMeit| 381+ 98 aras {6y &, saferg § =mgan 6 3 aras argsl &l q=1
| H AFGl § 59 S9eE B9 B 8, A1 9o I91h] [dd] AR BRAT 99T
qfeewe B BIa1 g1 519 § 721 o1, a1 § Y <@ o1 {5 g9 GDP He W8 71§ 98 W
<T@ © T &9 91 argaT fha oiR del W 89 Ugd Y £ §Teld I8 © 6 99 7 gy
XY AT TR Heoll B forar 21 fHar 1 MSP &1 firel &1 81 3reT 89R A, fawa &
T ot RIS @St 81 718 71 3roT Q41 Tt & 6 faead &1 3Is 391 9N W1 7E
FHEHIR MU 3T 3 STl Y81 B 89 IBT Rt a1aaT v © 6 519 27 T U2 37T, &1 89
HY I P A G B, ol ST81 ST Bl JT MY, B [T B H Bal g3
@S TE] B &9 A1 T8, & oIt @afdt ¥ H 9 aR gl & A1 gote HIvo
kA

"E91 BT SR AT U 7 8] T,
BEl addd Y ORI BT ot
Bt A BT STl BT I g,
B T A R A BR Seef”

g Ioifad fdd €, d R IR 981 A, B Sl IRATE T8l JEd |
T 95 IEN Q! 81 B 1971 B TSR I, 1977 D S, 1980 BT I, 1984 BI I,
1989 BT Tex Al <l <21 H g ey S| I8! dioidl, fhdl vs a1er A uferamie 3, did
U7 H $ael 31 TR X8 TS M ...(@aUM)... TR =1 9 iRt (g St &1 a1 8 ve
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ST H I8 FIodT &1 BT AT R 8 s 21| SHD 918 IR -8R gl el 5| ST Bl
S Al A F TE o ARy, ISR temporary 81 H A1 g fb oI #
"YAYE" TR YT 8, Sl IRAMC B, I1d] U8 RAMC el 8| Ife 89 eI Ar[ads el
\..(CTAT)....

it 3e Tt (femTae Uen): I8 Uah U d B, T®1 315 $efto el ol

it T AT BT, SABT DIS FATST T ... (TAL)... SUAHYRT Sff, T AT
Ugol, 9 39! IR TS Y, T8I promise 5T o1 fh 89 ST 86 e 9 SR
o SITG| I8 e Fefl 718 MR STST A1 IRAT TR 21§ 3dhe G Id1d &1 SiF Alcadl
gs o1, 1 gd mer w31 3iR 2 & 98 93 economist &R F931e 8 St 1 99 a1
DI HB1 AT e AT IR BT, B Foball & fob ST IR SIS BRI 519 I=8I IE 91 bl
off, I9 ANl -1 g9P! B9l # o o, ifhT 9% Auar el 9 wel fawrE < W2 81 3 R
St fFRaR AR =relt T8, O §AR |HA T g1 WRT A1 TSt 811 3ATST 89 379+
SHEIY &7 19 Hfrera faeg &1 Rk <arst < 3 o1aT o 3= 2, Rife g9 fAva G aof df @
g1 89 STHT SIS &7 19 Ufrera R &1 & R WR < I &, 91t iR merfe @,
THAM Ao 37ife, afs ST agd SaraT R @ w1 7 RIS @t 1 gTefd 81T, &
AT BT $9 R QT 82 R STl HEl B8 URAC UR AT s, Al 81 bl & [ 8AR
AT & FSHI IR 7 37T AV ... (FALT). .. AT, MM M off g 2 & fob g ar
T8 IR SONT b 9 IR U PHHIWA 1Y 81 R8T 8, P TS BT T IR T8 < 2
HIBT U HHIYE R 81 1, I Al TURRA B JIare W 89 Al I SATET 81 R
87 IR AR Tehd! AT8d, ATYHT A 2, 3179 A1 11 [ §, 89 AIH] 1 A
A T2 B ...(agT)... € €1 721, 71 9, A1 319 & & =id1 9e|

MR. DEPUTY CHAIRMAN: You have promoted him!
SHRI NARESH AGRAWAL.: Yes, Sir; [ am promoting him.

MR. DEPUTY CHAIRMAN: Then, the Chair also has to agree!

...(Interruptions)...
i} X1 ST 317 U1 &, YRT e Ul R XET B
SHRI A. NAVANEETHAKRISHNAN (Tamil Nadu): Sir, the entire House agrees.
i} =T AT [T e YU B YET 2| 3ATST 377 NN AR S| ... (ae™)....

MR. DEPUTY CHAIRMAN: The Chair has not agreed! ... (Interruptions)...
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o} T AT 37T T TYOIT B SV

sft I faAR AW (STIRIQ): AR W™ 3770 ~Ted H JAYHT STorer e
o, 3¢ IR H Y ga7 I7Y o 9.t & a1 SR et

it 9T 3T G+ Mg |igd|
o} SggHafa: 9ifory, Sifery

sft AT 3raTe: § U1.uH. 9 fiyer W ol 3 9L.uH. | del, 9LUAE. | del 6 g
IR Y 32 €1 S9d 915 o) & 12-14 TH.UIS. e U1 §9R 918 96T 6% 971
dlcd? MMy, a1 4§ dcHrl g oI, A gon & san sfer diordt ardll @
...(ALT).... 12-14 TGS, 1Y o, Fal {$ ATEd, TI.UIS. B a8 d¢1 aifoy| § 987
T, ST9 AICHR MY, AN <N, §G Y& AcHI g &1 H 1 &1 o7 o6 H1 B by 3 o,
R d FE o 3 3171 89 Al 1 984 SIc US! Bl

ITHEE B FAI & I WA AT GHGT HR FAGT H Ao HAT
(3 JEIR TR AHdY): TR 511, I8 3Nl b Ao Aicrisd foba o, o o1 & |9
PO D &, AT ITH AT AP TS H AT Fel Y, SAfh dAleHR AT Al IofeT
ZaTl

i} 9T SR A1 QT g3l [ oY 4 Rz o 3w die. fel Y, 1 R gaT,
A1 &A1 9T b I8 gl

1. M MITe ATEd (SR TS 3G A1 IHIg s9fery © foh e Ruie # Rawe
fpaT o, 7 SR USY & A FAfRey 81 U1 379 J1 &1 =T afey, ST T HRT

Eliay

it 91 3aTer: B, I8 l 91d Sid gl IRN S I FHHST & AIHA o, =i
RepHs foram ol & STR Y97 & G |3l 81 U & I g WHT 4 E1 9ol 81 ST =0fey
R I T2 b TIH I 5T b I {31 81 Y &1 &A1, A4 SISl ol &, AT 8H
AT T AT H S H I I

S, H FE @1 E 5 SSRgad M 8R) Ud IR™iC T8 78 8, Sl 7Y s 31y ¥
I B9 U TR A W I Tl MU &1 I F hadl 4 TRAC A 3T SHI S B &, 9
BT TTUIT ¢ IBT & 3R 8 ITel BRId 20 BOR HRIS BUT T d9ic A 89 §hl Bl S &
2| e St 3 gU €, #3719 Wl s aR $al o1 S 89 3791 U1 bl 1 i 92 31
% & TIRAT B BTeAd U T, 319 T, BT 91 B1 BTS ST, H3T SIF 3R AARAT Bl
BIF B < I TARHT BEdT & 1 a1, 72l I B9 BT 8 3R iy B Seel B <1 8l
39 e, A1 H FTe < ) H el T8 A8 §, i (& U8l BT [6RT &, {1 ey wi
PRI 3R BT RIT RoTee IMRAT? I &b JUHSI R Thol BI-1 B8IN1 31} 7000 BRIS
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BAY A6 X T, VM-3R TR fope=1 U1 W &x 0@ 8, 59 IR F Bt fopedt ¥ e
g1 ART $SRe T Haex 4 81 V8T o] 3MSudy® F 41 379+l RUIE 3 faam & b Sieidl oik
el & =g fos <9 facy w20 S Sfarq <, A1 981 sfibs] & q2F U= a1 © b S
Reret fora=T1 72 Faifh S sfidel & 1 1 He1Ts B, 7 Siedl fRT 8, <91 Sid 9ot Y& &
3R &9 fa%a 3 980 SR Fol MY T, AP 3R FE SIS qag TG, 1 § Hgan {5 <t
BH T HH FATT Al ST TBIT b ST P AT RIT Thell® 872

29, B9 |9 AR A Alcdal B faR1e {61, dfh= g9 ared 9 & Srar g7 arud
3mQ 1§ wer w21 Sft 1 9918 N % I ST DI FHSIH § AHA 81 Y, Rifb I H
TEI 3TMGH! If¢T BN &, ST ST Dl GHSIH H Thel 8l WY1 TRIG Bl g H A%l &
Y o &9 Alcdal § 3FIR Bl TR 991 311 39 <91 § SR AR Sl © [ &9 TRIa)
BCIUI, QI $9 WRBR 7 AART [T 1o 89 SHIRT BT 319 $89H Tl §U, MR-TRIE
& 9 B @18 9N B S ded 7 6 BIs SENURT AT H 7L o, oAb S9!
T S ST 9 W ST 371 ST &9 W1 2 AT, &l AIdl & 99 < 8 8, JIiedie
& TG 3T Y, Tl I 3BT &1 89 A I S 9T & [ Alcaal 4 ggel Rofd §ab 7
fra™ T9TR IR Ui w1 & e SR g &1, =1ifds 31y dwad § o 82 URwie, 88 TRE Al
JMU, S B9IR 3R Ui |l & Al ATdhe | 9, 390! IR 14 G 72 B9R BRIS Bl 378
oY1 A1 3 foba SR gU & iR el & q1g fohaT 51§92 H fdepet A% ST <med
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SHRI R. VAITHILINGAM (Tamil Nadu): Hon. Deputy Chairman, Sir, with the
grace and blessings of hon. Amma, the late Chief Minister of Tamil Nadu, I stand here in

the Upper House of Parliament to make my maiden speech.
MR. DEPUTY CHAIRMAN: You can take a maximum of 20 minutes.
SHRI R. VAITHILINGAM: Thank you, Sir.

Sir, I heartily thank hon. Amma for this great gesture in making me a Member of
this august House in 2016 and making me stand here before all of you to make this first-
ever speech in this House. On this occasion, I would like to pay my rich tribute to hon.

Amma.
[THE VICE-CHAIRMAN (DR. SATYANARAYAN JATIYA) in the Chair.]

Even though she is not in our midst today, she lives on in everybody's hearts.
Moreover, she had been a Member of this House. The able leadership of Amma is seen
as an appreciation of the many welfare measures that hon. Amma has unleashed for the
people of Tamil Nadu and her success is being lauded not only by the people of this
country but also the entire Tamil population all over the world. They also recognize that
hon. Amma has scored a hatrick having won the 2011 Assembly Elections, the 2014
General Elections and the 2016 Assembly Elections. As far as I am concerned, before
making me an MP in this august House, she had made me an MLA three times, from 2001
to 2016. In those 15 years, she had made me a Minister in the Tamil Nadu Cabinet twice.

I pay my respects to her for this.

Sir, coming to the Budget, to begin with, I once again pay my obeisance to hon.
Amma for having given me this opportunity to stand here and participate in the discussion

on the Budget presented by the hon. Finance Minister.

There are many pending issues with the Centre pertaining to Tamil Nadu, especially
those regarding funds. They have been presented in the form of a memorandum to the
hon. Prime Minister by the Chief Minister of Tamil Nadu on 27th February 2017.

Following the failure of the monsoon, Tamil Nadu is presently reeling under severe
drought. A Central Team also visited Tamil Nadu to make an on-the-spot assessment of
the drought situation from 21st to 24th January 2017. In this connection, I request the hon.
Finance Minister to kindly accord sanction for the immediate release of ¥ 2,500 crores
from the National Response Fund to the Government of Tamil Nadu for mitigating the

drought situation.
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The House may also recall that Tamil Nadu experienced heavy floods in 2015,
and also a severe cyclone, '"Vardah', in December 2016. This also has caused tremendous
damage of life and property in Tamil Nadu. The State Government had assessed the
requirement of funds with regard to cyclone 'Vardah' alone as ¥ 22,573 crores. I request

the hon. Finance Minister to kindly allocate sufficient funds immediately.

Coming to GST, as a manufacturing State, Tamil Nadu is going to incur a huge
financial loss. As a part of the road-map for implementation of GST, the Central Sales
Tax rate was reduced from 4 percent to 3 per cent from 1.4.2007, and further brought
down to 2 percent from 1.6.2008. The Centre assured that the States would be adequately
compensated. So, the Tamil Nadu Government made a claim of ¥ 13,227.46 crores, but
there is still a balance of ¥ 5,571.87 crores to be reimbursed by the Centre. I request the
hon. Finance Minister to look into this and release the balance amount immediately. Sir,
late Chief Minister of Tamil Nadu had continuously urged the Government of India to
implement the "interlinking of the Mahanadhi-Godavari-Krishna-Pennar-Palar-Cauvery-
Vaigai rivers" and further, with the Gundar river, and to divert the surplus water of the

West-flowing Pamba and Achankovil rivers to Vaippar in Tamil Nadu.

Though the Special Committee, constituted for this purpose, had held 11 meetings
so far, nothing concrete seems to have been done. Moreover, hon. Amma had urged the
Government of India to nationalize all the Inter-State rivers. I request the Government to
ponder over this point, and allocate sufficient funds for intra-linking of rivers so that the

country is rid of the water problems, for all times to come.

Due to the untiring efforts of our leader, late Chief Minister of Tamil Nadu, the final
order of the Cauvery Water Disputes Tribunal was notified by the Government of India in
2013. She had been urging the Centre for the early formation of the Cauvery Management
Board and Cauvery Water Regulation Committee for the effective implementation of the
final order of the Tribunal. Though the Centre had promised to constitute them, in a
sudden turn of events, now it said that it has to come before Parliament. I would like to
point out that so far, in no case, it has been done like this. So, it is neither appropriate nor

fair to take a different stand now.

The farmers of the delta areas of Tamil Nadu - I am also one of the members

belonging to this region- are dependent on the Cauvery waters for irrigation, and are
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agitated over long delay in forming them. I request the Finance Minister to constitute
them early so that the order of the Tribunal can be effectively implemented, and Tamil

Nadu gets its due share of water.

Coming to the fishermen issue, as late as on 6th March, an innocent fisherman
from Rameswaram was shot dead by the Sri Lankan Navy, when he along with a
group of fishermen, were fishing in the Indian traditional water between Dhanushkodi
and Kachchatheevu. The attack and harassment of fishermen by the Sri Lankan Navy
is continuing unabated; their fishing gears and other equipments are being taken
away, affecting their livelihood. Unconstitutionally, Kachchatheevu had been ceded to
Sri Lanka. The two Agreements of 1972 and 1974 are not ratified by the Parliament, and
so, they become invalid and unconstitutional. So, the Government of India should take
steps to abrogate the Agreements and retrieve Kachchatheevu, so that traditional fishing

rights of the Indian fishermen from Tamil Nadu can be restored.

Diversification of fisheries sector and comprehensive special package for this
purpose were very dear to our hon. leader, late CM of Tamil Nadu. Without elaborating
further on this, I request the hon. Finance Minister to sanction adequate funds for this
purpose, and release them early, so that fisheries sector of Tamil Nadu can be developed,
as imagined by the late CM of Tamil Nadu. As regards National Eligibility-Cum-Entrance
Test, NEET, our leader, late Chief Minister hon. Amma had emphasized that introduction
of NEET is a direct infringement on the rights of the State and would cause grave injustice
to the students of Tamil Nadu, who are already covered by a fair and transparent admission
policy, which is working very well. In this regard, Tamil Nadu also passed Tamil Nadu
Admission in Professional Educational Institutions Act, 2006, which has been upheld
by the Madras High Court and approved by the Supreme Court. That being so, forcing
the students of Tamil Nadu to take up NEET would adversely affect the socially and
economically backward students. In this regard, the Tamil Nadu Assembly unanimously
passed two Bills for protecting the existing admission policy for admissions in Medical
and Dental Colleges. They have been approved by the Governor of Tamil Nadu and were

sent to the Central Government for obtaining the assent of the hon. President of India.

Hence, I request the Centre to kindly urge the hon. President of India, to accord
sanction for these two Bills, which would go a long way in protecting the interests of the

rural students of Tamil Nadu.
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In the Union Budget for 2015-16, the Government proposed to establish one
AIIMS-like institution in Tamil Nadu. Accordingly, five sites were proposed by the State
Government, including one in my place, that is, Sengipatti in Thanjavur District. It is
learnt that, luckily, Sengipatti in Thanjavur District has been identified as the best-suited
location for setting up this AIIMS by the Central Team.

The hon. Chief Minister of Tamil Nadu, who met hon. Prime Minister, on 27th
February, 2017, also insisted on establishing AIIMS in Sengipatti of Thanjavur District. I

request the Government to take immediate necessary action.

There is another long-pending demand of the people of Tamil Nadu. That is to
make the ancient language of Tamil as the official language of the Government of India.
Moreover, we strongly urge the Centre to declare all the languages included in the Eighth

Schedule of the Constitution as Official Languages of the Government of India.

Secondly, there has been a long-standing demand of the people of Tamil Nadu to
use the Tamil language in the Madras High Court. I once again, request the Centre to

kindly reconsider the proposal for the use of Tamil in the High Court of Madras.

With these words, I request the hon. Finance Minister once again to allocate
sufficient funds, as was demanded, immediately to tide over the finances of the State.

Thank you.

SHRIMATI JHARNA DAS BAIDYA (Tripura): Mr. Vice-Chairman, Sir, thank you.
The Budget, presented by the Finance Minister starts with an assumption of 11.75 per
cent growth in GDP for 2017-18, calculated over the revised figures of 2016-17. An
analysis of the allocations under the SC/ST Sub-Plan reveals a recurring trend of under-
allocation in 2017-18, wherein the SCSP comprises only 2.5 per cent and the TSP only
1.53 per cent of total allocations, which is not even the half of the mandated amount.
Food, including the allocations under the National Food Security Act, kerosene and LPG
subsidies have a direct impact on women. The share of these in the Budget has come
down from 9.5 per cent in 2015-16 to 7.9 per cent in 2017-18. Moreover, there is no
gender budget component in any of these except the LPG subsidy which is ¥ 3,200 crore.
The Finance Minister also stated that the allied sector of dairy development and fisheries,
which provides livelihood to a lot of women, would receive a major boost through an

increased allocation of ¥ 8,000 crore. However, there is no women specific allocation in
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either dairy or fisheries. The only agricultural scheme that has allocations for women in
the agricultural sector is the National Food Security Mission where a nominal increase of
% 60 crore has been made in the gender budget, which actually accounts for less than 30
per cent of the entire allocation. Sir, ICDS Budget 2017-18, like the previous budgets, has
criminally neglected India's eight crore malnourished children under six and two crore
pregnant women and lactating mothers by not increasing the allocations for the Integrated
Child Development Scheme. The Budget Estimates for the ICDS for 2017-18 is only
T 15,245.19 crore. It is even less than the budget allocation for ICDS in 2015-16, which
was I 15,433.09 crore and ¥ 18,108 crore in 2014-15. It is only half of the Twelfth Plan
allocation for ICDS for the year 2017-18 which is ¥ 30,025 crore. The Budget boasts
about the much promoted Prime Minister's announcement of the maternity benefit of
% 6,000 to pregnant women. This is nothing new and it has been included in the Right to
Food Act. But ironically the amount earmarked for the Maternity Benefit Programme is a
mere I 2,700 crore which will cover only 17 per cent of the 2.6 crore live child births per
year in India. These maternity benefits come as a cash transfer scheme on the condition
of institutional deliveries. Sir, a dangerous move made in the Budget is the announcement
by the Finance Minister to set up 'Mahila Shakti Kendra' in the Anganwadi Centres. This
is nothing but putting the Anganwadi Centres at the disposal of the corporates. In the
present situation half of the Anganwadi Centres are not even having basic facilities such
as drinking water or their own buildings. Though there are no proposals for direct cash
transfer in place of schemes like ICDS, the Economic Survey sets the direction for direct
cash transfer in the name of the Universal Basic Income Scheme. The increased allocation
of ¥ 2700 crore for maternity benefits comes as a cash transfer scheme on the condition
of institutional deliveries. The Government has completely failed to respond on the issue
of rising violence against women and the need to ensure budgetary support for survivors
of violent crimes. This can be seen in the atrocious cut in the allocation of resources
for the Nirbhaya fund. The revised estimate for the Nirbhaya fund in 2016-17 was
¥ 585 crores and this has been now cut to I 400 crores. The total schemes for Scheduled
Castes has been reduced from ¥ 294 crores to ¥ 256 crores only and the total schemes for
Scheduled Tribes is brought down to only Rs. 261 crores from ¥ 307 crores in 2016-17.
Only eleven new schemes for SCs and eight new schemes for STs have been introduced in
2017-18. Sir, in the Union Budget of 2017-18, the total allocation for the development of
the North-East region has been increased from ¥ 32,180.08 crores to I 43,244.64 crores,

which is exclusive of TSP and SCSP allocations. In addition to this, a total of ¥ 716 crore
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from the TSP and ¥ 53 crore from the SCSP has also been allocated for the Ministry of

Development for North Eastern Region. But still, other than one single scheme for skill
development, there has been no other new scheme introduced for the development of
the North-Eastern Region. It shows that there have been major budgetary cuts for the
programme related to food and public distribution, electronics and information technology,
environment, forest and climate change and urban development. ...(Time-bell rings)...
One minute, Sir. Sir, the surrender of goals like the alleviation of poverty, focusing on the
special needs of women, Dalits, tribals and other deprived sections of society, through the
allocation of budgetary resources for them, in favour of tax cuts for the corporate and the
elite classes, exposes the real anti-people agenda of the Government. Sir, to sum up, this
Budget not only ignores, but also imposes further burden on the people in the wake of
demonetisation and widespread deflationary conditions. This Budget clearly upholds the
interests of the market. It has no place for women. It is once again a blatant attack on the
poor and the oppressed. This is a budget to appease the rich accentuating the problems of

unemployment and rising inequality. Thank you.

THE VICE-CHAIRMAN (DR. SATYANARAYAN JATIYA): Shri C.M. Ramesh.
Not present. Shri K. T. S. Tulsi. Not present. Shri Swapan Dasgupta. Not present. Shri
Abdul Wahab. Not present. Shri Tiruchi Siva.

SHRI TIRUCHI SIVA (Tamil Nadu): Thank you Mr. Vice-Chairman, Sir.

Sir, 'Incredible India', sometimes, becomes 'indelible India.! Demonetisation,
which was proudly announced by the hon. Prime Minister, has not achieved its intended
purpose, but its unintended consequences have devastated the lives of poor and crippled

our economy.

Sir, in 2004, Dr. Manmohan Singh, demonetized some higher denomination
currency. But, it gave no pains to the people. Now, the days seem to be over, but the scar
is still there. Our people are used to live with miseries. The demonetization was done
with some purpose —to curb black-money, to stop corruption as well as to unearth black-
money. But, what happened, actually, was not that. The suffered were only the common

man.

There is nothing mentioned even in the Budget speech. The hon. Finance Minister

boasted so much and is proud of demonetization. But, Sir, there is no mention about
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the ways, methods or means to unearth black money from other sources i.e., by way of
benami real estate investments, off-shore accounts and gold and precious metals. It is
said, very clearly — even the hon. Finance Minister has accepted it on the floor of the
House during the Question Hour — that out of total black money, only 6 per cent is in
the form of cash and this 6 per cent is not with the common man. But, the person who

underwent all miseries is only the common and poor.

Sir, shadow economy is prevalent in all developing economics; no country is an
exception to it. For example, in the USA, 8.6 per cent of its GDP is shadow money. In
China, it is 12.7 per cent. In Japan, it is 11 per cent and in India, it is 22.2 per cent. The
ratio may be different; but, it is quite common and prevalent everywhere. But, no country
has taken the severest step. My simple doubt is: If you say that it curtails black money and
stop counterfeit currency, it is a myth. Yesterday there was a news item that the entire
Chennai port was cordoned off because there was information that about ¥ 400 crores
have come as counterfeit from Pakistan and they are all in ¥ 2000 denomination! How is
it possible? So, when one person can print something, another person can imitate it
sometime or later. Our basic doubt or query or apprehension is, when you feel black
money could be stored in ¥ 500 or ¥ 1000 denomination, it would be easier with ¥ 2,000
notes. What they had stored earlier in ¥ 500 or ¥ 1,000 notes can now store double the
money with T 2,000 notes. But, if one says that the flow of money is not so easy is not
correct. During demonetization period, people were not able to solemnize marriages in
their own families. Many families could not perform marriages. It is because, Sir, only
T 2 lakhs was permitted to be spent on a marriage. And, looking at our culture and tradition,
no marriage can be performed with ¥ 2 lakhs. So, people suffered a lot. But, at the same
time, there were some marriages which celebrated pompously. And it was told that money
spent was accounted. But, the point is, how they got it? When there was restriction with
regard to withdrawal, when no one can withdraw more than a fixed amount in a week,
how crores of rupees were spent in white money? It is a very big question. So, we expected
that, at least, the hon. Finance Minister, in his Budget, would come out with a fact as to
how much black money has been unearthed through demonetization. Sir, 85 per cent of
currency is of higher denomination. When higher denomination was demonetized in
1978, it was around 1-2 per cent. Sir, ¥ 1,000 note was unreachable for the common man.
But, today, 85 per cent of currency is in the form of ¥ 500 and ¥ 1,000 notes. Even a coolie

or labourer or farm worker has got ¥ 500 and ¥ 1,000 note. And you say that black money
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is with him! For example, a tea stall owner who opens his shop early in the morning and
closes it at night saves some money every day. He preserves that money for his daughter's
marriage. He cannot go to a bank and deposit it. He keeps that money in his box or keeps
it at his house. Over the years, it gets multiplied up to X 2 lakhs or ¥ 3 lakhs or ¥ 5 lakhs.
Then, he is ready for marriage. And, all of a sudden you demonetize money and when he
carries that money to bank, they ask, 'what is the source?' Every person can deposit only
up to ¥ 2.5 lakh', that is what they said, and even that will be probed into. This person
saved five rupees, ten rupees, or, hundred rupees everyday and it got multiplied over
years together. He saved it like anything. He did not sleep at all. He kept it under his head.
He was keeping it at home. All of a sudden, demonetisation came. When he took it to the
bank, it was considered as black money. But, actually, the black money holders are very
safe. They had already shifted their money to the safest place. Everyone knows that. That
is what I said. What are the methods and means you have in hand to unearth the black
money which is in offshore accounts, which is in the form of real estates, which is in the
form of gold and precious metals, mining and everything. It is a very simple thing. For
example, if you go to a town or a place, find a house unoccupied, not renovated and it has
been lying there for quite a long time in a posh area, it is black money. If you find hundreds
of acres on a highway unutilised, or, nothing has been constructed on it, it is black money.
What is the proposal the Government is having to deal with all these things? We have seen
how people were waiting for their money! There were long queues outside the ATMs; no
one cared about that. So many people, more than 100, died. The people who get pension
every month, who have been deserted by their children and who live their life by way of
that pension, were getting the pension but they were not able to withdraw that money.
They were forced to stand in the long queues. They fainted, they starved out of hunger
and some people even died. % No one cared about them. My basic doubt is this, Sir.
When you switch over to a new currency, of a higher denomination, shouldn't you apply
your mind that the currency should fit into the already existing ATM machines? The
existing ATMs were not in a position to operate with the new currency because the size
was different. So, everything was amiss. Sir, the intention may be good, but the
implementation process was very, very bad. Now, the people have become used to that.
That is what I said in the beginning itself. If the bus fare is hiked, the people will be
shouting at it, but they will be paying for it. If the petrol price is hiked, they will be feeling
for it, but they will be paying for it. Like that, for the past three months, they have been
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accustomed to demonetisation and they are now used to new 2,000 rupee notes. You know
what the value of ¥ 100 in those days was. We were not able to shell out to anyone. My
another very basic doubt is this. An ordinary vendor on a roadside does selling of at least
% 2,000 - ¥ 3,000 per day. Suppose his transaction is of ¥ 3,000/-. His profit will be
% 500/-. He eats with that and he spends with that. But, now, when you bring in the
cashless society, just imagine if that comes into operation, these ¥ 3,000/- will be transacted
by way of card or something like that. It will be accounted. Per month, what will be his
income? It will come to about ¥ 1,00,000, and per year, it will be ¥ 12,00,000/-. What will
be his tax slab? It will be the uppermost slab. So, a person who earns only ¥ 500/- per day,
and living on it, his income will be shown as ¥ 3,000/- per day, as a result, his income per
month will be ¥ 1,00,000/-; for a year, it will be ¥ 12,00,000/-, and he will come under the
uppermost slab. He will be required to pay 30 per cent tax, means he will have to pay
% 4,00,000/- as income tax and he would have nothing at all with him. What he earned, he
has already spent. These are all very basic things which anybody should have speculated.
You are worried about black money as every one other is, but what is the way out of it.
That is what we are again and again asking. I ask it in another way. As I said, when
% 500/- and ¥ 1,000/- could increase black money, why not ¥ 2,000/-? For example, the
US, which is considered to be the richest country in the world, its highest denomination
is only 100 dollars. The Britain whose finances or wealth are equivalent to half of the
world, they say, the highest denomination is 50 pounds. In other European countries, it is
50 Euros. So, they have 100 Dollars, 50 Pounds and 50 Euros whereas you are shifting
from ¥ 500, or ¥ 1,000 to ¥ 2,000/-. I think these are not the ways and means. So, the
country has gone through a very bad thing and, therefore, at least, in the Budget Speech,
we expected the Finance Minister to say how much money has been unearthed. But
nothing has come out. If at all so much money was in floating, people were using it, how
much was deposited? All that money that has not been deposited, that is black money. So,
those people who were not able to deposit it would have done it in some other manner.
How much money has been deposited, how much was in use, how much money is black
money, no, Sir, no such information from the Finance Minister was given even in his
Budget Speech. Everyone has spoken about demonetization and I have to also say
something about it because everyone suffered. Even we went to the Bank in the Parliament
House. They said, you will be getting only four thousand rupees and that four thousand
rupees was for one week. The next week, I had to go there again to get four thousand
rupees. It is highly ridiculous. We cannot just live on four thousand rupees a week, and

they expected the people of this country to get along. They said, 'It is a short-term pain
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and long-term gain.' No, Sir. There is no short-term pain. It is a long-term pain and not
even short-term gain. The Government can be proud of it. Of course, your measures are
good, your intention is good, but the implementation part spoiled everything else. So, in
that way, the country has gone through a very, very bad period and the people went
through very miserable days and now they are getting out of it. I am afraid, again, even

the last man would be suffering in the coming days; and everyone will be accountable.

Sir, the Internet connectivity is only 16.1 per cent in this country. Only 47 per cent
of the people are having bank accounts but you want them to enter into cashless society.
They don't know what is Internet. They don't know how to operate a mobile phone like
that. So many people are still left out with it. I may have two phones, another one may
have three but many people do not have mobile phones. They do not ABC, they do not
know alphabets, they do not know numbers, but you expect them to transact cash by way
of cashless society! Sir, we are living in India. We have to legislate laws and we have to
bring out schemes suited to our people, not to Netherlands, not to other countries which
have succeeded. We cannot compare them. There are some countries where there are
hundred per cent taxpayers. But, here, in our country, it is not so. People are uneducated.
People are not updated with Internet literacy. They do not know what is mobile, what is
bank account and all that, but you expect them to come into cashless society! Sir, it is too
hasty a decision. It has to go step-by-step. All of a sudden, one fine night, it was declared
that these currencies would not be valuable and it was demonetized and the whole country
went into very bad days. My only observation is that even after that if you have achieved
by way of getting some black money through this, you should have told that in the Budget

which is not there.

Sir, along with that, I have two-three very, very important points. Another is about
public sector undertakings. The Government is very keen in disinvesting the public
sector. Sir, Pandit Jawaharlal Nehru while inaugurating the Bhakra Nangal Dam had said,
'The Public Sector Undertakings are the temples of our economy.' Sir, it is not only an
organization which generates employment, it also helps our economy. You know very
well, Sir. We have been in various Committees and we have also been studying the
functioning of the Public Sector Undertakings. If the private sector is earning something,
it is the wealth of one person but if the public sector is earning something, it is the wealth
of the country. If, at all, the public sectors are failing somewhere, we have to go into its

reasons and plug the loopholes, whereas, we are trying to wind it up. For example, take
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the Salem Steel Plant in Tamil Nadu which had been installed there after a lot of pains and
strains in those days when the DMK was in power and Mrs. Gandhi was in power. But
now it is about to the disinvested or closed. Sir, it has been spread out in four thousand
acres of land and it has got so much of worthy minerals. If you are selling it out, any
private person will take it off. The Government money will go to the private person. That
money will also be spent by the Government for various schemes. So, I urge, Sir, just
kindly look into the restructuring and revival of Public Sector Units, and resilience of
the Public Sector Units alone will save the economy of the country. Kindly don't go into

disinvestment.

Secondly, the scholarship being given by the Ministry of Social Justice and
Empowerment to students of the Adi Dravidar, the Scheduled Castes is very meagre. The
arrears to be paid to those students have already piled up too much. It has accumulated
and they are not being paid. Even in this Budget, we claim that we are for the development
of the Scheduled Castes and Scheduled Tribes and yet, the scholarship amount extended
to them by the Government is very meagre. It won't meet their needs. That also needs to

be looked into.

Sir, third and most important, the hon. Finance Minister, in his Budget Speech in
February, said, "Steps will be taken to promote contract farming in the country. A model
law on contract farming would be prepared and circulated among States for adoption
for better price realization and reduction of post harvest losses." The system of contract
farming has historical references, such as the infamous contract system enforced upon the
indigo plantation farmers in East India during the British Rule. A recent example is the
United States of America where corporate penetration in agriculture is highly advanced.
The practice of contract farming reduces farm income, increases the prices for consumers
and, at the same time, increases the margin for procurement firms. So, individuals would
be benefited while farmers would be victimized. Also, the consumers would be penalized.
This is a system that has grossly reduced the independence of farmers. It has put them
under immense pressure and under the total control of the corporations, which not only
decide the quantum of production but also the price of the product that is being procured.
All these things show that it has gone from the hands of the farmers to those of the
private concerns. They would decide which crop is to be produced and they would advise
more mechanization. More mechanization would mean more loss of employment because

it would need only lesser people for working in the farms. Increased mechanization,



370  The Union [RAJYA SABHA] Budget, 2017-18

[Shri Tiruchi Siva ]

increased use of chemical fertilizers, pesticides and more and more GM seeds would

ultimately spoil agriculture in our country.

SHRI OSCAR FERNANDES (Karnataka): Ultimately, the farmers would become

landless.

SHRI TIRUCHI SIVA: Yes, Sir. ...(Time-bell rings)... Sir, I would conclude with
this.

India is basically an agrarian country. We should not forget that. I have said
repeatedly in this House that during the period of recession, in 2008, which emerged
from the US and the impact of which was felt across European and other countries, India
withstood the effects only because of two reasons — one, the agricultural sector, that was

selfsufficient and two, public sector undertakings. But you are trying to kill both.
SHRI JAIRAM RAMESH (Karnataka): Also nationalization of banks.

SHRI TIRUCHI SIVA: Yes, Sir. Why are you trying to break all those things that
form the backbone of the economy of our country? The farmers should not be made to
suffer. What I would suggest is, instead of going in for contract farming and encouraging
corporates in agriculture, you may find other ways. Even the other day our esteemed
senior colleague, Shri Oscar Fernandes, said that there is a shortfall in production. Find
out some means to encourage the traditional agricultural methods and to save our farmers.
Instead of thinking on those lines, you are thinking the other way; you are planning to
make our agriculturists slaves to some foreign country. This should not happen. It would
be the worst day for this country if that happens. Kindly reconsider contract farming. All
those things that you have done to the public sector undertakings and the agricultural
sector are not encouraging at all. Demonetization has affected us a lot. I have also said
that the scholarship amount allocated to the Scheduled Castes students should be further
increased. Only then the country would move in the right direction. These are only my
suggestions and observations on this Budget. We are equally concerned as you are. You
are in the Government. We are not in the Government, but we are all concerned about the

welfare of the people.

Sir, farmers from Tamil Nadu have been on strike at the Jantar Mantar for the past

seven days. They are half naked. They are starving. They are trying to commit suicide.
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Since 2014, 5,000 farmers have committed suicide in this country. Contract farming
would lead to, as the hon. Member here said, farmers becoming landless and everyone
would be forced to commit suicide. They do not know any other job. So, our farmers
would be let down and the country would fall into — sorry to say — doom. That should
not happen. Kindly take care of the agriculturists, the public sector undertakings and the

Scheduled Caste students.

THE VICE-CHAIRMAN (DR. SATYANARAYAN JATIYA): Now, Shri Kapil
Sibal; not present. Prof. M.V. Rajeev Gowda.

PROF. M.V. RAJEEV GOWDA (Karnataka): Sir, in this year's Budget Speech, the
Finance Minister made a departure from the usual practice. He did not focus only on
money-related issues and schemes of various sorts, he laid emphasis also on electoral
reforms. Now, all of us who are interested in improving the political system applaud the
intent of the Finance Minister in bringing up the electoral reforms' agenda. My focus is

going to be on the electoral reforms' agenda which is very close to my heart.

Let me first begin by addressing two of the key initiatives that Mr. Jaitley
brought forward in his Budget Speech. The first one focused on this innovation called
'Electoral Bonds'. The logic of Electoral Bonds was that he wants to infuse white money
contributions into the political system. And he said, 'Through Electoral Bonds which can
only be purchased in banks, you will have to use cheques or other white money in order
to purchase these Electoral Bonds.' Sir, in the recent example of demonetization and its
aftermath, we saw a lot of black money being converted to white in the banking system.
Sir, it is not at all clear to me how Mr. Jaitley's hope that black money will not enter
through the Electoral Bonds' system will actually be fulfilled. Needless to say, that is a
measure that aims to address one aspect of the problem, that of black money entering the

political system.

But there is another part of the Electoral Bonds' proposal that has a flaw in it, and
that is the anonymity that Mr. Jaitley wants to ensure for Electoral Bonds. His explanation
has been that people as well as corporates have the opportunity to contribute through
cheques but nobody is really doing that in any significant way. Well, that is really because
corporate and individuals do not want to be identified as contributors because they fear
retaliation from various other political parties if some other party comes to power. Sir,
that is all very well. But fundamentally there is a phrase that we need to pay attention to.

That phrase is called 'follow the money'. Any time there is a political contribution, it is
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hard to believe that it is only for the public good and for the country; especially corporate
contributions often have some agenda or some policy goal attached to that particular
contribution. If you make these contributions anonymous, then our ability to find out who
contributed to what, who influenced what policy outcome, that will not be available to
us. That transparency that currently exists will be replaced by opacity and that is not a

progressive measure; it is a regressive measure.

Let this data which will be available with the banks also be available maybe with
the Election Commission of India. Maybe, it is not appropriate to release it to every
political party, but there has to be some way of tracking who contributed to whom and

who influenced what political outcome.

Another point that Mr. Jaitley made was that he would lower the amount that can be
contributed by individuals anonymously without having to declare who the contributor
is from ¥ 20,000 to ¥ 2,000. Now, the reality what every one accepts, is that when the
contribution is below ¥ 20,000, that quite often provides a loophole for people to convert
black money again into white basically by declaring contributions of less than ¥ 20,000.
Now, if you look at political parties across the spectrum, 65 per cent to 70 per cent of
political parties' funds are raised in the small donations in cash and the contributors are
not declared. Now, the limit comes down to ¥ 2,000. Will this have any different impact?
All it means is that the same political parties will have to fill out more and more names,
put in a little more effort and the end result is the same. Black money will continue to

enter the system and we will not be improving things in any significant manner.

So, if you look at these two major initiatives that are mentioned in this Budget,
they are intended well, but they don't deliver the results that are required. Sir, if you want
electoral reforms, if you want to reform the political system, you have to go back and look
at the initiatives that had been introduced at various times. For example, late Shri Rajiv
Gandhi introduced the anti-defection law, which aimed at cleaning up the political system
and some of the flaws that had emerged. Now, much later, decades later, each rule and
regulation may have its own counter-productive effects and it is time for us to re-examine

these laws and bring about change.

Sir, let us look at a couple of these kinds of counter-productive laws. There is a law
which says that no political candidate can spend more than I 70 lakh for a Lok Sabha

election. Political parties can spend how much they want — that is a big loophole — but
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individual candidates cannot spend more than ¥ 70 lakhs. What is the effect of this law?
We have this cap because we want to ensure some kind of a level-playing field, but the
truth of the matter is that legitimate election expenses go much beyond that. So, what this
cap on expenditure has done is that it has driven expenses underground. When you drive
expenses underground, what is the result? Only those, who are able to spend black money,
who have the networks to go out there and use black money in the electoral process, will
benefit. Clean and honest politicians do not stand a chance. And, this has become the
equilibrium today where political parties select candidates by seeing how fat their wallets
are, how much cash they have, how much black money they are capable of spending. So,

this is a kind of a counter-productive rule that needs to be thrown out.

Former Prime Minister, Mr. Vajpayee, mentioned that point. He said, "Every MP
begins his career with an untrue statement by filing incorrect accounts of the election
expenditure." Sir, any law, which forces us to do something wrong, should not be on
the books. Get rid of that. Let expenditure come out in the open, let sunlight be the best

disinfectant in terms of cleaning the political system.

Sir, along with this, [ want to dwell, in much more detail, on a subject that should
have been there in the Finance Minister's Budget Speech. The Budget is about taxing and
spending, about allocating resources to initiatives that will make a difference, and there is
one initiative that has not been seized by the Finance Minister in the context of electoral
reforms. That is State funding or public funding of elections. Sir, when you think about
that, this is something that we have been talking about for quite a while. This was an

opportunity for the Finance Minister to provide resources for something like that.

Why do we need State funding? If you think about electoral reform, we have
many goals. We want to encourage competition. For a healthy democracy, there needs
to be competitive elections, there needs to be political parties who have the resources to
compete in the elections and to run and flourish and agitate in between the elections. You
need political candidates who are not beholden to corporate interests or to anybody else,

who are able to raise funds from various people.

And, if you ask the people of India, "Do you want to improve the electoral outcomes,
or, do you want to clean up the political system?", everyone will say, "Yes". If you ask
them, "Are you willing to contribute money for that purpose?”, they will demur, they
will say, "Well, let somebody else contribute who is richer than us." Sir, when everybody

wants something but nobody is willing to contribute, we use the taxation system to
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provide those goods because that is what people want, but we do not know how to collect
those resources. So, when we take taxes and allocate them to State funding, then we
should actually call it public funding, so that the people realize that it is their money
which is going in to clean up the political system and to ensure a competitive electoral
marketplace. Why do you need a certain amount of spending? People will say that this is
going to only add more money to run the election expenses, but the fact of the matter is
that people can spend crores and crores, but to win an election, all the amount of money
that you spend is not enough. You win on the basis of a variety of factors. But the most
important thing is that to be competitive, you need a threshold level of expenditure. You
need to spend a certain amount of money in order to be seen as a serious candidate, and
that amount of money should be contributed by the public exchequer through public or

State funding of elections.

Now, how would you go about doing this? Why is this justified? We want a level-
playing field. Typically, the ruling parties are the ones that are able to raise more resources.
So, what happens to the opposition afterwards? This is something that today, we are in
the opposition, and by the next election, I am confident that the other side will be in the
opposition. Basically, the point is that for the system to improve, we all need to come
together and ensure that we raise resources for the political parties across the board. The
philosopher, John Rawls talks about a system which is not just about a level-playing
field. He says you also need to provide disadvantaged people in a particular system with
additional opportunities. Today the person who is disadvantaged in the political system
is the honest politician. They are the ones who do not have a chance when every party
is looking for winnability measured by the size of the wallet. So, we need to ensure that

candidates and parties raise the resources in a clean and legal manner.

How would you do this? There are a variety of proposals that have emerged in
recent times. The former Election Commissioner, Mr. Qureshi; the activist and politician,
Mr. Yogendra Yadav, and, many others have come up with their proposals. Let me give
you mine, prepared along with Mr. Varun Santosh, which is focused on two aspects. For
every vote the political party has got in the last elections, you allocate hundred rupees.
This will go to the political party — half of it to the Central Party and half of it to the

constituency-level bank account — so that this can be used over the next five years for
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political activities. Thus, good social workers, who have done a great job but are not
rich and who can still be chosen as candidates. That is one half of this money. The other
half should be used to incentivize parties and candidates, individuals as well, including
independents, to be able to raise money from the public and get some kind of a matching
grant. This way, you are incentivizing people to go out there and demonstrate the kind of

support that needs to be there to make candidates and parties viable.

Let me go back to the time of Mahatma Gandhi, who used to collect huge amounts
of resources from the 4-anna membership of the Congress and also from the contributions
by the public. He was a master fund-raiser because people believed in him, his leadership,
his cause and the Congress Party. That is the kind of measures that we need to take.
We need to give individual candidates and political parties an opportunity to raise funds
through open and clean contributions which are tagged with Aadhaar number, PAN card
number or something like that, so that there is an incentive to go out there and raise clean
money. Even individuals and independents should be given this opportunity. You can allot
certain amount of resources per constituency, and let that be divided according to how

much has been raised.

When you do all this, many of the other objections, which the activists have against
the political parties that we do not come under the Right to Information Act (RTT), we do
not allow ourselves to be audited properly, etc., can go because once you receive State
funding in some significant manner, then, political parties will have to allow for audits,
allow for RTIs, at least, when it comes to the financial side of how they go about their

business.

There is one more issue, which I want to mention. The media needs to be audited. So,
all advertisements on television, on social media and in print media need to be disclosed
and audited by an independent source, because there is a lot of paid news and other kinds

of media malpractices which are also affecting the political system.

Sir, how much will this all cost? It will cost much less than the MPLAD amount
which has been allocated and which we all use in our constituencies. And, if you say that
this is a lot of money, how can we afford it, I would say, please think of the larger goal.
Why Mr. Jaitley is talking about electoral reforms is because we want to clean up the
political system, we want a democracy that we can be proud of. But, for that, we need to
be able to invest in the legal and legitimate cost of democracy, the cost of campaigning,
the cost of running a political party, and the cost of even being a political activist. Sir,

these are the things, which are very, very important.
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We need transparency, we need the ability to go out there and do whatever it takes
to ensure that our democracy flourishes. Remember, this is an economy — thanks to
the seventy years of build-up by Congress and other Governments — which is now the
third-largest economy in the world in terms of Purchasing Power Parity (PPP). We are a
multi-trillion dollar economy. If a multi-trillion dollar economy, one of the top economies
in the world, cannot afford to put aside some resources for public funding, to cleanse the
system, then, that would be a shame on us. Let us hope that the Finance Minister will
respond to what I have offered, and, will also undertake the electoral reforms proposals
that he has made, and ensure that we are all together in this huge and very, very crucial
effort to clean up our political system so that the people of India can be proud of all of us
here in Parliament, in every other House and in every other political party, as we take the

nation forward in the 21st century. Thank you, Sir.

it 729 URR (FIRES): SUAHEIE Aeled, § golc IRdTd &1 99T &d ¢ I8
SIERT1 AR % goie & Ui &1 o WA 8- "qadT A1, [ahT faara”, St Ry TR
81 781 8, afe U fiala 81 9IS & oy agard @l Sl 9 S%exd 2fl, 98 daarg goic
wara ¥ fpar w1 fUsel &A1 gama & aRoml | firet U SR & 919 o1 I8
HHAT BHRT U NUATR ST 913 8, <ifh afe I8 7eqd fobar 131 2 & goie H e,
fehaT ¥ gElTa ALY 8, ol a8 g1 1, il S 9Hy | geald B, 981 fHdav|

JITSITET & 918 T Hll ST BT 315 -JTT B 91 B TG 3ATel! 8 MR S 918 W7
I 1 Rieler &1 AL give up BT DI 91T TG 3T B, ST 39 9 & U RIS A
31feres RN o Wesl A 397 < & oY, (U I & WWIal & g $o A fHam
STTNATEIRUT T TWesT Y41 T 3R S=H1a=T &t Sifaa &1 gfaaen ag faamar g fo
9 SRR < AFfed WU A T AIC] B dal & Aol BT Ayaqd FHT SRR & w7
H ot fam

WEIGd, Iolc UXTd A5 MG -Td &l 3419 e, dfcth URGRIT & A1 i Bl
Al 1Y B TFT I 3T e B AR 3R g7 DI b Ufehar &1 gR arefl, A
EReer Sft, R 7 20-25 a9t | TG AT &, G MMAT &, S817 Ueh g TS a1l
5 I a1 i 2 7 2 35 foreht g2 ox w113 fosier o forg &9 okt 7 x| oreet ga fs
IBM WHR B W I8 I1g faaman & arer @ smo frar 2, s s o &9
A £ 6 89 S a1eT 374 €, S 32 # 89 &1 & € IR BHRT I8 9181 777 a1l
e, afe BRI U o6 5l
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TEICY, S2IH 9T 31 s Ja<dlell 7 b TIITT gl | GYBR P T oS! B
e H AP MG IH B 984 GRI TN 3R Igd G-I a1 915 T51 H TP T4 GawT
P AR IR I8 Hqd (6T fd 1 AR ARER 8 59 AR} ISl & {7y Rrerar g2 dre
H Ud HEad g- "SIl a1, T G| I, RO S 8, 98 9RT A, 919 67 g1 a1 R
ART SN AT 919 BT 22 Al 919 df s 1-218 A1d ¥ & WRGR Il I8 &1 i a9
2011 % | @ q19 31TS o 7 H 26 g G 2MiaTery Tt 72 8, 1 397 39 forg Y I
A Y RTHTR 82 T 89 39 A9 dI F8] o Ghd [ SGh 91 § 576 BRI d
RIT GIR 3TY-TTY, 31T & o H 91 AT 2, 59! gai 89 il 781 PR ? $9 WWBR b
regimeﬁﬂﬁﬁﬁﬂﬁﬂﬁ,%ﬁﬂﬁﬁ%ﬁﬁfﬁﬁm?

ARGy, BICI-BIC! A a3 URUM <311 G T8 BISI-BICT aTdl B W1 YOI Pel 7
Bl BT TSI <9 19T 5 ODF BT TYT Bl & 3R 31 5T B dTed 2| 31T o7d §H
T BN, IAD! P! DI FI T8I HeGH HN? YIS ST Sl B ST49-ICATeR] IR FGahT
1, Sl 95 TS G Y, IT0] W AR A F fo1g, "TRIg Hearor ay”, T §74 HI R,
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U T2 E1 9 el ugan @t ufehan A ol 9 gfg 81 <@ 7, o e 81 T3 § &R 3T
o 4 fawg YT 81 U TR S8 ARAHR B $B I 99 78 8, T8 §ONI IRE beneficiaries
BT H 9 99 2 €, R 1 § Helar 81 S off, S 89 99 ST 8, S99 WY Beldl &
T2 8, T ST beneficiaries BT 1l BRIGT 81 Y81 8 3R IRHR $I W) BIIST 8 I&T &

ARG, fHAMI BT ST B! Fi Al 89 980 T A Gl 3T &, oAb Iqb
fR1@AR1 & oY o8 9 Y a7y, i +ff 9 R 781 7s 72 91 §9 WK 7 39 JolC
IR W HET H3] B T AT D1 U Y w4 H foran 1 7, Rred @rge g wige
Y A ADR 3 T, STd AP I8 AT (e 7 S, 37 A DI Geb PI18re T T YRE
T R B G DI TS Tl TAR 4 qadalt 7 dwaT s S-S wfva off, S9! iR-oR
T fRam 7T B 31 QT e © & o aTel 99 H SI-OI I Aol 9%d B,
ST 81, UTgerR B0, I99-9%7 JI13S & B A B SYH| I8 U Sl guEe THATS
AT, MM faheran off, I8 89 Ffa ard|

By, 39 GXPR 7 "TaC X" BT Scoid [haT &1 89 99 S & fh 291 & fafd
AT H TSN 3T FHIR BT HH! HEGH Bl X1 81 ART SRES < Bl Sl & Bl
TR DI YRT BRI 21 TR Holl DI ST b ATl H 84 30 & 31 531 ¥ 98 UIo
g1 "gE HAT HoU I AT §RT TR I SR 15T H AT S ugT 6
NS H B s Al 81 T & MR 98 STea] I8 FRES T TG MR 3T g1 8AR
HICATOR wred i 1] 11 STl @ STexd W &H 81N 1 I8 s9fery Wt wrea & fs
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AMITIHAT Bl IIRES a1 UoeT & 7, AfhT 98Iy, IIRES &1 Uh IAd Uwer & ©,
ATl YR AT YT H ARl H GG I Dl 1d Bl 8 gl AEIQd, AN B
it ol # T e P 81 7S 81 WA WRIET $ AR+ dod1 Ta1 ot off {6 st
U] $B THhR B aTell &l AfhT 39 goic & U1 & d1a H a8 & Al o @i §
TP g P gs o ST HAT URIAT &5 H B URIa b 2 3iR fasy w3 St 7
=Y BT 7 {6 TRT SR ST I8 69 $B A9 &1 81 5l AEled, 9 991 a1 §
5 ARl & 79 @ goic B! SV S ATF "IN T8 AT Sff 78T €, dfcd §2 Uh
HHITE HACHE AT ST Y81 81 I8 9gd I a1d 8 b ST &1 ey g, 3 i1 |1vomg
BIRE 8, d g3 BT

HEIGY, Xl P Aol H 8H o] b goic uarg 3 9o 81 g5 cifeh el ux 4
9 R 95 9k 9 fpfeRiss 72 ga, aife S9! faward g i S g &1 778 8, S
3l $B & Ul I | SR 9% 9gd g4 UsTS! &3 H Vold ofls $ AR gail 3fiR
I% I1c] g3 | Sl A1 gul 4, D1 A UfST =at W& o, I o) Fietie g8 iR ast
IR & STar™e oF Gfaen a1 g8 2

TRIGy, FIFHR Heul Sl 2, S SHRAT 2, I&I-HaT IR § 1R 5 oot 7
3FTe] YT WRAT & 3R 9 3rufard o &1 URT Rl &1 U 2 &l YRT bR & 91 H 98
TR g forst | o1 STl 81 1% 3faiRTel & dTa <21 = |1oTdT 3R I7db Al bl R
HTS AT P Agcd H qUf 989 Bl TRBR FATHR A WK b IooTae] (o bl QRT R Bl
SR AT & MR  aRgd] SHBT R PR 8 &1 A1 O 731 ST §IRT IR a9l Pbs
AT 3§ AT [N BT 51 PG Fel R Yd N golc Bl FHRIISH, ICHA dolc Bl
JJAYRON S 7 3T I SRgd &, SHIG 8T &1 hHMT & 7o ¥ fazg & g
IGIR "dlel ¥LIT SRS o U8 HEl fh 3 goic B ARTEAT 39Ty Y ST+ a1fey fh
IR I8 $O o (b1 [STADT U& B SIrch 211 R I8 3111 H8 b 5 1T & g9
R R ¥, IHF 918 A1 9 g1 | Xaf$dt 781 qich T8 3R gA7d H AAIAI3A Dl JHH &
oy A ok ww U 7121 {6y ) afews fad = St 71 e, Y st # doiva
fraer ST ST |9 - 20 TR & 31f¥e goiira e, e desrels aRem
BT, T IoTR &6 3rawR A 8111 39Ty g9ie &1 aRI% &1 ST a1fav] 3R ®ls
X O T | B < A1 AT AT B, SHDT TSIRAT 37T BIl 81, oAfpT gl 64 &
29 39 2 2 & aoic aral 3 A9 Wid SSHRT 1.76 TRIT 91, Sl | 2005 & d18
BT Bl S Pls AAUS Hel 1 YR &I JITIaRT fIeq &Y qa T g8 aTell
IR 3R 98 WHIR Bl ABIGY, 9 goc H TG & qIa9[g WRBR §RT Tchlel
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ASNIAT & A9 F gad gY A gHIET IS el fHY Y| WRPHR gRT Aeddl &
o] gole UTeT 3.5 YRR B 5118 SISl &1 3.2 URAT BIF 1 AU e b AT
Bl gaaE fRAfT 9§ S <91 & v sueami¥g &, <ife <91 fod 7 8, S9d I8 § WP
TRT Tadl ¥ 1T fIT 191 ORBR 7 digital economy ®1 §G &1 gT1d Hal §, offh 1
BRI Cyber Security P feemd Computer Emergency Resesponse Team Pl FaLRAT BT
Y TRATT Bl Information Technology, S Ud 4t economy %, ISR Y %, 3Nfere |
31t ST BT Y ASHTR <7 H e &, 94 W) ST fe@ri) =i 2l

HEIGY, goIc H WIRA B! ATdhd, SHD! JaT faT BT A& I B 100 Information
Skill Centres & HTeH @, Innovation Fund & HTEIH @, Startup Projects P HIEH | IR
I /el A R Tl 1 SR H SFIRIT ST RBR A disinvestment & forg ot
TIg e €, <ife T I vRara @t &l (ol g1 § <4 & forv F8, |ra fooft faer &
forg feg v € - warfieg Ardsifee &= § €1 X871 89 99 S © b & SRl froh
Ioft forarer # feaenct o1 31 €, o fsht ot faer 3 S & arase e av ot
gAY TG §HRY 3P ATh BT TG BT Bl

AEIGY, U], HUST 3R AP ARBR P ol AT qrIcT T2, Ifch A1 7, A& 2,
qRIGT &1 RISTIR, WRISTIR, HA H 48,000 BRIS BT M qAT 1 98 W AYAYd
YTaeT 39 goic § fhT 71 €1 81 & ATHel § National Housing §TRT 20,000 HRIS 3 31ferd
B IR, B 9 o fog BR & foTQ oram a5t ITorn ok afs &9 sridrs < ot Srgeifad
TRY DI T ST 2013-14 # 3,931 Y, 31d 2016-17 H 20,268 T T B 3G BT TSI
97 PRIS A TGhX 491 BRIS 81 AT 81 Iz faxaran B fob s9R) weafisar fow ave 3 98
NG

HBIGY, I8 SR IR Teh) G2 Al Bl & 3R g 1 81 & & a1reirel & 70 a9
g5 fl B9 RgIR H Ygd ® b Wl g # fastelt il uar =g, g9 fore & fondy
RER 388 37 fhdt B IR S &1 aeddhdl & @l &l a1 T S
o7, I 319 STRIE DI T & AT T2, 37T RTFHGRY Bl GHE & AT 781, i gdbidd
IE B o arrst 1 w1ial o1 fageiavon A1) © ofR 9gd ool 9§ 91q] © 3R WRHR o e &
e | 2019 T B W7 B [AELIHROT BT SMYI qui I Rifret AR o1 ofl F &g Bt
3R ¢ TET &, Tid &$ 71d Tlgs! 9o I I 81 e Bl

3 PR "L AT Sootdell AT B fhdt 7 doum WY 81 @t off fb el &
R N 19 F Ricisy MU 4R SIRES 1Y IS, S8 ol s99 & folv Sivret & Usi
B HErRf B o, TgT IR g IS TS B, environment BT §9T H 7S R 8T B

HAEICY, 3R 8H SMIBY BI g1 BN ol 3o+ dl a3 & fb 8% HRardl &) 9I¢ IRE
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BOIR BUU ¥ o9 1 BT &1, oifh I8 AR MU SR b AR Bl 911 b oI
3R tax oomplianceaﬁ gl %5%1'2’ dnlréelcg 1 STaYTafer H%ﬁ?ﬂ, W’ﬁ@ﬁw%%
IS BT U T PBlel I H -8 BRAT 81 SAB! 3R FIPT &9 B, Afh I8 WY T
T2 & o A AT BT U 31 BTet 99 A RI% -0l BT &, o -G 8! Bl 81 I8
S ST 8, 98 <A1 8] Sl &1 U Al O IgaT 3R I8 ¢ad & SRR H ST
SATET YfEehel & 3R ARBR & [T T Ueb Tl 81| 3t fawars & fb g8 e R 9 At
Tehel GBI 31T ATST S Ugol BAR R WIS 7 B8l fh 841 BT SR Yas-<1 Y&dT Tal,
WIfp I a1d A el © 6 I8 841 Il R B 8, tax compliance & FHR Bl &, T8 379
S dTell TE1 3iR 81 Fahdll & [ I8 "gaga” H Wl 9o oMY, A1 BIs 3mead el

IR AEISY, ST19 §9T Fefdl 7, Tl 0 8§ O & 3R SHH fazg Sl 21 519 I8
841 91 X817, 11 UxI IS W8 &, S [Qw RE1 8, 9gd Al Sl U 8T 9, ITd! g,
SHIT gl o1d el Y% g3 o) W1ifas & {6 U a7 9 59 SR Y $& do1 81|

SUHTIRT HEIGY, ORPBR & U 77 3R &s ol &1 <, ar gwifad anfere
[T, Fferd AR, IATEH aT TR, STHToSH ARTRS, T AR, T ARAH s
& TR 31T faeaTd F e 2, favawa 81 fhamsii & aas, RIS &l SR ST9vl,
T & 1 Y FDBT BT HEH AT, TRATTT HOIG, 1T Bl AR, B A 7
95 SATS I H&H ©, IR IISA1 & 19 B 31 AT Bl G B BI Al I
AN 2, NI 3R W $H&H IT¢ Y B

IR ARG, PIs IS UTPiad FAEA] &b QI8 & dravie [Usel 8, dl I8
TR R I ST B T2 B AR, dfcth IR < B GEKT Bl 1RV S9H Bls
AR e e 3Tfe gRT PO & e Y §AT 81 e Bl I8 WY SIdR] 8IH1 9112y 3iR
SFferepTer AR 1 AT B b 39 <21 &1 999 71aT 28X | H giaTe &l "ifd fovar
IE gIEIE WABR, S8l YR Bl R, 79 1% ariqR fhedi o T gs, fo <or |
"I DY TS F T I ST ST B

S8 1 37U B A A9 $B [Tl BR (3T, 8 IHD] <27 BT & a7 AR I1 B
BISI| I8 H U IQTERVI & WU H < I8 § [ Ui FA1E 814 & Frasie a8 I (o7
aReE i, gfcs SIFARMT 99 AT B $HG! FIdT 39 Hed BT BRAT A1yl 39
fa=imTferal o1 gX X T FHY 37 AT B RS ¥ RS €, @am €, frel 7 ot e
o5 el ga1 8, 98i Ga1 8, S o 718l YaT, 98 &t o
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SUFHTIRT FBISY, <97 & foIT @I 8, a1 WIgl, TR Sdh 3M-UT I8 drel Al
B A1 9 BRI, Fae WIal 74| GaT Al g 8T 81 b Pei-dhel Wig MR bai-®sf Tal
LI

ITFHTART ARG, BAR SIH-A1IH W& 731 AR5 #Ala] Sft 7 U g1 91 P8 o1 §
o6 97 & TGN BT FUAT R FEYH I3 BT &THAT, R J ST el S, Al 59 <90 Bl
qeol A DI RIS T8l A1l 39 354 H S78I+ WK [HAT {5 HegH q7f I Cad BT B
31fdre 91eT U<, 39 &1 Hl SR WaR T ik g1 9 39 99 & TR &=d Bl
AT a9 & S SRF S aTel AT 8, i1 31fdd @l of X8 &, SHd! W § WRBR & AT
T 1 QT AT, Hifp H AT I G 3 1A g1 HLGH I b ANl B 37UET © fb
IRBR I I8 SHTHAT tax collection systemﬁwww...ﬁmmﬂﬂw
U 3R W U AT YRET Had HaT BV, Il §9 a7 DI 9gd AeST T [ ARBR
B Y [YAT 3T FHST| TR AN BT W TRBR TR B BT § 3R 59 I SH1
T 3R SR T

[Sywwrene (et Rram) For+i7 gv]

WEIGY, H 3M9d ATead ¥ O 721 S &7 &0 31U+ T IIRES & 3R of ST
=1, o7 16 a9 qd IR ST g srearoft St ¥ 99 o1l 89 S © % 9% Uab Bier
RIS &, Wfh a1 Neld & ARTel § P AT o XA & el 3§ e, 314 TP SART e
TEA &1 g8 ¥l BRI BICT A1 Id A4 Yord 9 &t SR 7 11l 2 8k 3 91 39
ST fhIR BR & TG & I I8 fhedt priority H =TT 3171 &1 H_I€d, 3mead & 91d &
31751 16 a9 & dT8 ¥l TR I&f ST Y SMABY Pl U ea]-WTdT e f[eR & @ §
ST BIdT §1 § AR {6 S Jel W b ARPR qud HRIATS! B e, 4 AT
[EEERSINIERIIE A CE CICIRE R ISR CASE NS A CR G ICISIC RO R
Al S 1T B WY T HINTY 181 ST, Hel-SRAM 9 Bic-BIC 541 H ©, Al
ITH B B IS-9 B} ¥ 81 5 ARE 9 BI A BT ART B, I AR H 58
3T B9 & PRI I AT 3 ol 8| HBIGY, AU T 39 Hae H DI [qd==T el
g [ 71 3o 21, 379 11 3 9 ATIR ] 2, S 491 el 59 IR H 9 GRBR Bl
BIEEIEIRY

HEIGT ¥ S, dl. 9 3R ff &3 URaTd o1 arel 1 g9foy g6 Ud et e
&M H g 12T 6 IR I T agel 9 HHAR! 91 I, Il SFD! BT
WRBR DI 5-6 G ST SR AT T ST G BIST ATIRT ST GHIA @A A1 goit
TSR QTIR BRAT &, Al S I HH-U-$H S+ Be Ferl a1y & 5-7 g vy
ATATT I8 HHT b MR IFA 1 Hl IHBT AT T1-3MaR B, IHF BRI & SR J S
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R G Y A1 AfB-H-3Afd AN FRISMR B &= # Bed qed| Heled, tax
compliance & PRI T AP JST| b BRI g AN WRISHR &b foIg Had Fer d
fEadhd ol 39 oIy SRl & b I8 I 3TSTI o Jad B dlich ATh--371eh AN
TIRISTR &1 f&em # S|

HEIGY, IOIC &b PO AhS| Bl BH ToIR 3GTST Tal BR Febal | ST DI I¥ 2016-17 H
ST 3.6 TG PRI B ST 4.11 ARG RIS A1 S T 21 Uwel 99 & Jorn A
USTITd ogg Ig 25 UK SAfereh 81 8T 81 981 IIoTR ¥ - SR Ugel & 4.25 A
PRI BT oI ¥ 3.48 TRI RIS oI BT YKITG &1 I8! faaeh a1 WeR 361 fafera &
U AT 1 IS, 2012-17 B YEUR AIoT1 H, IHdH U 1 Iu1 & AMfH  JaerT at
TR qehTel faxy 73t Sft 7 2013-14 & Ioic | <F off 3fR H&T o7 3 2013-14 F current
account deficit @ finish &= & forg 75 faferam Sferd 8iR 3rTer ATet ft S+t &1 XA Bt
JMITTHT BT SHH S ©TS BT Uh BIRUT BRIt BT ATATT ST 27| 317t RAfT I8
& 6 PIgel & Fafd & 9 H 69 I8 €1 78y, I8 U U™ IaTeRYT 8 O™ 89 aga
TO TS Fhd © [$ FU 97 M IRy B 8T 81 HEIGY, 2016-17 # fa<hia o
YRR aofe e, 3.5 URIerd &1 S1Te SISyl &1 A3 3.2 HiTerd g1 %8 A1 51 99
WHR B T fh Uoe a8 auf § IS U system-oriented 31 31ferd aRef &1
TR

HBISY, 59 ol U H YHI0T 851 H 1fde @d & wraen= foy v g1 afesrat o
Gell fAl, Sg B ST B TR & SR TR BT ARARIBROT S d H&H Tidi
P SNI-TR DI 9a™ BT 8% G99 eay fegar 31

HEIey, 3id § < B T S AT § Bs STH-91db & I7h & S 3R
P o7 Y 91 7 R fhar, ST6! SH-9wLdH e, wife 396 Ao sHfka § 9
3R 1) g FeE W IR 1 3ol A 31 STH-A1-Id o, B YR & ST bl 98aR HRA B
&I BT QRT B DI 2 H A1 ot 7341, il 3007 Sieed! St 1 < oarg Qg 8, 374
YIS &1 S8l Bls &F Bl 81, NTH I/ GUR &I 1d 7 $I 81 T RSl (BT &l
IR U 98 81 <8 golc YITd X1 2| Helqd, H ST Y: GHiT $Rdl g, gudre|

SHRI A. NAVANEETHAKRISHNAN: Mr. Vice-Chairman, Sir, thank you. I thank
hon. Amma, though she is not with us but she is in the hearts of all the people. Success is
modern God. In other words, modern God is success. Now, the modern God is our hon.
Prime Minister. Everybody is appreciating nationally and internationally for the success
he has obtained in the Uttar Pradesh and Uttarakhand polls. Because of his efforts,

management skills, providing LPG cylinders without cost, are some of the causes for his
resounding success. Newspapers are quoting Jawaharlal Nehru, Indira Gandhi and then

hon. Prime Minister, Shri Narendra Modi as successful Prime Ministers. Everybody is
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appreciating his management skills. One of the Harvard Psychologists, namely, Howard
Gardner has quoted our hon. Prime Minister as a visionary leader. So, in a book written

by him....
SHRI JAIRAM RAMESH: There is a change going on.

SHRI A. NAVANEETHAKRISHNAN: Please listen to me. Sir, we must admit
modern God's success. It is a ground reality. He has won the elections in Uttar Pradesh
even without fielding a minority candidate. Uttar Pradesh is the most populous State.
You have to appreciate it. That is a good point. It shows his boldness. ... (Interruptions)...
About 19 per cent of the population consists of Muslims. But the BJP has not fielded any

Muslim candidate in the recent polls. ... (Interruptions)... I am telling the truth.

I would like to draw the attention of this House to the fact that our young, dynamic
and able Deputy General Secretary, Shri T.T.V. Dinakaran was a two time M.P., one term in
Lok Sabha and another term in Rajya Sabha, nominated by Amma. He is now the Deputy
General Secretary of the ATADMK. He has already congratulated our hon. Prime Minister.
I am merely reiterating the statement issued by our hon. Deputy General Secretary. So,
our party, the AIADMK has appreciated and congratulated. ...(Interruptions)... Please
wait. It is already your slogan. AIADMK has congratulated Shri Narendra Modi for his
resounding success. Our hon. Amma was also a visionary leader. Even our hon. Amma
was a visionary leader. She introduced many welfare measures. It is only because of her
welfare measures that she is still alive, in our hearts. She implemented many welfare
measures and she has been a pioneer in this sector. She introduced many welfare measures
for the upliftment of the poor, for women and all sections of the society. She single-

handedly raised the standard of living of the people of Tamil Nadu.

Sir, I would like to draw the kind attention of the hon. Members to article 38 of
our Constitution which says, "(i) The State shall strive to promote the welfare of the
people by securing and protecting as effectively as it may a social order in which justice,
social, economic and political, shall inform all the institutions of the national life; (ii) The
State shall, in particular, strive to minimize the inequalities in income and endeavour to
eliminate inequalities in status, facilities and opportunities, not only amongst individuals
but also amongst groups of people residing in different areas or engaged in different
vocations." Also, there is article 39 which says, "The State shall, in particular, direct its
policy towards securing (c) that the operation of the economic system does not result in

the concentration of wealth and means of production to the common detriment." But, Sir,
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according to one of the surveys, in India, 50 per cent of the wealth is concentrated in the
hands of 48 wealthy individuals while the remaining 50 per cent of the wealth is with the
poor. This means that just 48 individuals own 50 per cent of the wealth of the nation. Fifty
per cent of the wealth is under the control, management and ownership of 48 individuals.
I believe, these statistics have never been disputed by anybody. So, though Directive
Principles of State Policy are not enforceable in a court of law, they are fundamental to the
very governance of the nation. It is my humble view that there is a very strong conspiracy
by a group of people who have their vested interests in making the poor poorer and keep
enriching themselves unjustly. So, in our governance, irrespective of whichever party is in
power or in the Opposition, we must take appropriate steps to remove the inequalities in
income, inequalities in social status. We are perpetuating the inequalities in income. That
is why 48 individuals are controlling almost 50 per cent of the wealth of our nation. The

remaining 50 per cent wealth is with the poor. In such a situation, what is to be done?

Now, Sir, I would like to draw the kind attention of this august House to the speech
delivered by our hon. Prime Minister after his resounding success in the elections. His idea
of a new India is laudable. We welcome it. He said, and I quote, "I am seeing the election
results in the five States as foundation for a New India — a New India of the dreams of

nmn

65 per cent population of under-35 youths and of uniquely aware women groups;" "... a
new India in which the poor are looking for an opportunity to do something, instead of
seeking something." So, his endeavour is, a new India, in which the poor are looking for
an opportunity to do something, instead of seeking something. It is a good principle; good
speech, good stanza. But, how can the Government do it? I would like to know whether
the Government is able to provide an opportunity to 35 year old youth. Our country is
facing, according to me, subject to correction and approval by this hon. House, major
problems. Water scarcity, population explosion, election expenditures, unemployment,
indebtedness and 'S' India problem, not Yes, but, alphabet 'S' problem. I will elaborate
it. Then, you will understand what I want to say. So, for agricultural economy of our
nation, we need water. But, for agriculture, there is no water. The hon. Chief Minister of
Tamil Nadu again requesting the Central Government to nationalise the rivers, and also
to link the rivers. But, no steps have been taken by the Central Government, and I would
humbly submit that no fund has been allotted for linking of rivers. Again, I repeat it that
no fund has been allotted to link rivers in India in the Budget. So, I think, it is not an

incorrect statement. So, I think, it is a major flaw on the part of the Central Government.
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To run the agricultural economy successfully, water is needed. Even for the people, there
will be a water war. So, definitely, now, we are having the war between the two States,
namely, Karnataka and Tamil Nadu and Kerala, Mullaperiyar, Cauvery Tribunal. It is not
implemented by the Central Government. Though a direction has been given, the Cauvery
Management Board has not been constituted. Even before the Supreme Court, the Central
Government is taking a contrary stand, through the learned Attorney General. So, now, the
Central Government did not take appropriate steps to improve the agricultural economy.
That is why, I humbly request the Central Government to take appropriate steps, at least,
in respect of small rivers. Small rivers may be linked, and in that area, the people will

flourish.

I am hailing from Cauvery Delta. We people in those days, we were ourselves
surprised that we were the zamindars, landlords, owning vast tracts of land. But, the
reality is, now, all the landlords are workers in the textiles mills in Coimbatore and
Tirupur. This is the ground reality. And also, for the kind information of this House,
we are employing the cheap labourers from north India in Tamil Nadu because many
labourers from there are available at cheap cost. In our areas, the labourers are demanding
more money. So, we are getting the labourers from north India, and they are all employed
in Tamil Nadu. Our Delta region people migrated to KONGU NADU. We call it KONGU
NADU, Combatore and Tirupur. They are serving as labourers in the textiles mills. That is
the position now, that is the ground reality. Now, the inequality in income is not removed.
Now, the Government did not take appropriate steps to improve the economic conditions
of the people. Because of the water scarcity, our agricultural economy is also ruined.
So, my humble submission would be, the rural India is neglected. Because of the gross

negligence on the part of the Central Government, the entire rural India has been ruined.

So, it can't be rehabilitated in the near future. Every village is suffering for want of
better health facilities, nutritious food and better employment opportunities. So, they are
all migrating to cities like Coimbatore, Chennai, Mumbai and even to foreign countries.
But, they are not able to find out good jobs. They are not able to earn decent incomes.
I humbly submit to you to have a look at Article 13 and 38 and see the concentration of
wealth and means of production, which is now to the detriment of the common good. The
detrimental effect has not been prevented by taking preventive steps. No steps have been

taken.
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Our hon. Prime Minister has allocated a huge amount for the credit in the agricultural
sector. We welcome it. But, now, the Indian banking system is ridiculed world-wide
because of Non-Performing Assets. No loan is recoverable. Loans are becoming sticky. I
would like to draw your kind attention to a fact, but you may consider me as deviating. The
Income Tax Department has published a list of persons who have not paid their Income
Tax. But, the persons or companies are not traceable. The defaulters of the Income Tax
are not traceable. This is our governance! I draw your kind attention to the fact that the
Income Tax which is to be paid to the Government, which the Government is entitled to
recover, is not paid and not recovered by the Government in spite of publications made in
newspapers and all that. But, the persons required to pay the tax are not traceable. They

are invisible. This shows our weakness in administration.

Sir, the money allocated to agricultural credit is huge; there is no doubt about that.
But, what could be the problem? The more the credit, the more would be the indebtedness
of the farmers. Day-in and day-out, all reports—regional, national and international—
indicate that the farmers are committing suicide because of their inability to repay
the loans. The interest rate is also usurious. One of the surveys says that the private
moneylenders are not causing more harm to the agriculturists. It is only the institutional
lending mechanism, namely, the nationalized public sector banks, the private banks
whose loans alone are causing the death of farmers. The reason is that the rate of interest
is usurious. The rate of interest of private moneylenders is not usurious. The survey says
that—if I remember correctly; it is subject to correction—once the agricultural credit
is increased, the indication is higher the number of farmers' suicides in the near future.
That is why I said that. Sir, 'SIndia' denotes what? I may be permitted to explain what
stands for the letter 'S'. We are having 'Make in India' and 'Skill India'. Our India is
going to be the 'Suicide India'! So, please concentrate on agricultural activities. The rural
India is already ruined. So, after 'Skill India' and 'Make in India', it would be 'Suicide
India"! ...(Interruptions)... So, my humble question would be: Are you providing the
opportunities to the youth who are aged around 35 years to be something? If so, what
are the means? You all might have read about start up problems of Startup companies. A
wide publicity has been given about them. Recently, a co-founder of a Startup company,
having office at Bengaluru, visited Chennai and advertised a lot and then was not able to
pay up the charges. He was then arrested and detained. So, the Startup entities, though

there could be much advertisements, there is no proper regulation. There is no proper
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funding to the Startup entities. The youth are employed in Startup entities. The latest
attraction is Startup companies. The myth also has been exploded. Now our Indian
youths cannot be employed in America thanks to newly elected President. By H 1B Visa
and all that, he is making very drastic efforts to see that Indian people are evicted from
America. My humble submission would be how the Central Government is going to
solve the water scarcity problem. Regarding the election expenditure, though the hon.
Finance Minister has given some blueprint, but it was criticized by Prof. Rajeev Gowda.
My humble submission would be that the Government must educate the voters and all
the political parties should also educate the voters. As rightly pointed out by senior
leader, hon. Vajpayee, every Member of Parliament is starting his career by filing a false
affidavit regarding the election expenditure. We know the ground reality. ¥ 55,000 crores
have been spent in the five States. It has been reported in a newspaper. Nobody can be
blamed as to why the voters are ready to receive money for casting votes. It is because
of their poverty that they are forced to receive money. They are not willingly receiving
the money. Even in those days when I was very young, I was seeing a particular party
car would come and ask the Secretary of that unit, 'how much money you need?' 'Don't
insult me', the secretary would give the reply. 'How much money you need — ¥ 500,
¥ 1000, ¥ 2000 for your expenses? ' 'Don't provide money for electoral expenses in our
branch.' That is the attitude of each and every political party. Now, it has totally changed.
...(Interruptions)... 1 don't want to divulge everything. So, the problem is that running
a political party is a very costly affair. ...(Interruptions)... We must educate our party
cadres. ...(Interruptions)... You understand it. ...(Interruptions)... That is why we must
speak the truth. As a parliamentarian, though without revealing the identity, we must
speak the truth. There is nothing wrong in it. ...(Interruptions)... So, everybody knows
the truth. ...(Interruptions)... The newspaper is writing it and putting the cost as ¥ 55,000
crores. ...(Interruptions)... We don't know, Sir. ...(Interruptions)... The problem is that
you are giving it to your candidates. ... (Interruptions)... Dr. Maitreyan is a non-practicing
doctor. That is good. ... (Interruptions)... He is a non-practicing doctor. ... (Interruptions)...
So, my humble submission would be that we must educate the electors, voters properly.
My understanding is that indebtedness and 'S' India problem, suicide India problem is
the problem of all the problems. I am of the humble view that regarding the agricultural
indebtedness, the principle of non-performing assets should not be applicable. You must

have a slab of interest.
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THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): How much more time you

want?

SHRI A. NAVANEETHAKRISHNAN: Sir, my party is having 15 minutes.

...(Interruptions)...

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): : There are two more speakers
from your party.

SHRI A. NAVANEETHAKRISHNAN: Within five minutes, I will conclude. (*) I

understand.

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): : I said how much more time
you want. ...(Interruptions)... Don't dispute the Chair like this. ...(Interruptions)... Don't
cast aspersions. ...(Interruptions)... 1 am just asking how much more time you want.
...(Interruptions)... Don't cast aspersion on the Chair. ... (Interruptions)... You have got two
more speakers. ...(Interruptions)... No intrusion, please. ...(Interruptions)... Let him tell.
...(Interruptions)... I am asking him how much more time he wants. ... (Interruptions)... It
is very, very simple, don't complicate it. ...(Interruptions)... 1 asked him how much time

he wanted. ... (Interruptions)...
SHRI A. NAVANEETHAKRISHNAN: *

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): The Chair can.

...(Interruptions)...

SHRI A. NAVANEETHAKRISHNAN: If I am beheaded, 1 don't bother.*

...(Interruptions)... * ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): What does he say?

...(Interruptions)... It is totally unbecoming. ...(Interruptions)...
SHRI A. NAVANEETHAKRISHNAN : *
THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): This is on record.

SHRI A. NAVANEETHAKRISHNAN: Now, my humble submission would be,
regarding agricultural credit, subject to correction and approval, I suggest the concept of

NPA shall not be made applicable and the slab of interest rate may be fixed. For one year

*Expunged as ordered by the Chair.
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there should not be any interest absolutely. For another year it can be one per cent or three
per cent depending upon the quantum of loan available to the farmer. Another suggestion
would be regarding the quality of education with affordable cost and educational loan
must be provided to the students and also NPA concept shall not be made applicable to
educational loans. In Tirunelveli, a poor student committed suicide; he availed loan from
SBI. It was assigned to the Asset Reconstruction Company, namely Reliance. Only 50 per
cent of the outstanding was remitted by the Company and 50 per cent of the loan amount is
yet to be remitted to the bank, but the right to recovery was given to Asset Reconstruction
Company. These fellows threatened the young boy that he will not get any employment
and they will arrest him. The next day he committed suicide. As per Article 12 of our
Constitution, SBI loan cannot be assigned to the Asset Reconstruction Company. This
is my humble suggestion. Even on earlier occasions I had made it clear. ...(7Time bell
rings)... So, for agricultural loans and educational loans the concept of NPA shall not
be made applicable. So, my humble submission would be that the Central Government
miserably failed to protect the poor people. And I request the hon. Finance Minister, —
this year is the hundredth birth year of our Puratchi ThalaivarM. G. Ramachandran —the
Centenary Year of MGR may be celebrated as a Government function and sufficient funds
may be allotted for holding functions by the Central Government as well as by the State
Government. Also, I would like to make a humble request to our hon. Finance Minister
that Amma Unavagam is a good concept to feed poor people. ... (Interruptions)... You may
call it Amma Restaurant or Amma canteen. By whatever name you may call it, it is very
successfully run by our State Government. I request our Finance Minister and our hon.
Minister of HRD to see that sufficient funds are allotted to the State of Tamil Nadu and
support the schemes because every other State is copying the scheme introduced by our
hon. Amma and even in Karnataka they have introduced it. Even in Andhra Pradesh also
they have introduced it because for ¥ 2 we can have a full meal. So, please come and visit

Amma Canteen.

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH
JAVADEKAR): I have visited it.

SHRI A. NAVANEETHAKRISHNAN: Yes, I am thankful to our very brilliant and
very large-hearted HRD Minister. He will do the needful. So, I thank the Chair also for

being patient and for giving me the opportunity. Thank you.
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SHRIJOY ABRAHAM (Kerala): I thank you, Mr. Vice-Chairman, Sir, for giving me
this opportunity to speak in this House. I would have congratulated the NDA Government
for their resounding victory in Uttar Pradesh and Uttarakhand, but for the undemocratic
action in Manipur and Goa. BJP has done a disservice to democracy by using the
Governors of Manipur and Goa and there are allegations of horse trading. I have to say
that this has reduced the glitter of your victory. It has reduced the glitter of your victory in
Uttar Pradesh and Uttarakhand. It is better that some soul-searching is there on the part of
BJP. Sir, hon. President, in his Address, has termed this Session of Parliament as historic
on two counts — one is advancement of the Budget cycle and the second one is the merger
of Railway Budget with General Budget. Regarding advancement of Budget cycle, 1
would say that it is of no consequence. But, regarding merger of Railway Budget with
General Budget, it is the most unfortunate decision. Sir, railways is the most important
public sector undertaking in the country. It is the most important public utility service.
People expect, at the time of Railway Budget, announcements regarding new trains, new
railway lines, electrification, doubling of tracks, new surveys, etc. But, unfortunately, the
merger of Railway Budget with General Budget, everything has gone into oblivion. But,
I welcome one thing and that is the importance given to safety and security in railways.
This is the only consolation. Sir, railway safety is most important, because, now-a-days,
we hear about rail accidents every day. Anyway, there is a separate discussion on the

working of the Ministry of Railways. So, I leave the matter for now.

Hon. President, in his Address, has given a rosy picture about favourable monsoon,
good Kharif crop and better Rabi season. But, unfortunately, there is no mention about
drought situation in South India. Sir, we heard hon. Members in the morning from
Karnataka, Kerala, Tamil Nadu, Andhra Pradesh making submissions about drought
situation. I regret that there is not even a mention in the Budget about drought situation.
Sir, all Southern States, including Kerala, should be given special package to deal with

drought situation. That is my submission.

Sir, Kerala leads in the production of cash crops, namely rubber, coffee, tea and
spices. But the commodity boards — Rubber Board, Coffee Board, Tea Board and Spices
Board — are given a raw deal in this Budget. The Budget Estimates are cut down this year
also. There was a drastic cut last year in allocation to all these commodity boards. This
has seriously affected the working of the commodity boards. This is most unfortunate.
So, I request the hon. Finance Minister to enhance this year's allocation which will help

commodity boards to discharge their responsibilities in an effective manner.
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Sir, take the case of the Rubber Board. The actual expenditure during 2015-16 was
% 201.74 crores. The Budget allocation for 2016-17 was only ¥ 132.75 crores, but the
Revised Estimates was ¥ 148.75 crores. But, unfortunately, the Budget allocation during
2017-18 is only ¥140.10 crores. This is against the Department projected allocation of
% 250/- crores, but only I 140/- crores have been given. This allocation is inadequate,
as there were already pending replanting subsidy liabilities due to the less Budgetary

allotment last year.

Now, take the Coffee Board. During 2016-17, the Budget allocation was ¥ 121.54
crores, which is less than 15 per cent of the previous year's allotment. The revised allocation
during 2016-17 comes to I141.54 crores. But, unfortunately, the allocation for this year
is ¥140.10 crores only. Their Department's projected allocation was I 290/- crores. This
is too bad and painful. The Research and Development acitivities of the Board have been

hit badly. I seek an enhancement in the Budget allocation of the Coffee Board.

Then, again, I come to Tea Board. The Budget allotment for 2015-16 was ¥ 179.46
crores. The Budget allotment for 2016-17 was only ¥ 129.98 crores. The revised allotment
for 2016-17 was X 152.15 crores. The Budget Estimates for 2017-18 is I 160/- crores
only. Their Department's projection was I 207/- crores. This inadequate outlay for tea
development and promotion schemes has adversely affected the rejuvenation and the
replantation activities of the Tea Board. I also seek an enhancement in Budget allocations

of Tea Board.

Then, comes the Spices Board. The Budget allotment for the Spices Board in
2016-17 was ¥ 70.35 crores. The Revised Estimate was I 80.35 crores. The Budget
allocation for 2017-18, unfortunately, is I 82.10 crores. The present allocation will
be insufficient to execute the approved schemes as well as for taking up of various
programmes for the development of the spices sector. Sir, I, again, urge the Ministry of
Finance to provide necessary funds to all these Commodity Boards in Supplementary

Grants for meeting their commited expenditure.

Sir, one word regarding Revenue Insurance Scheme for Plantation Crops. There
was one Price Stabilisation Fund Scheme started in 2003, which was officially ended in
2013. All these 10 years, these crops got only ¥ 1.53 crores as assistance from the Price
Stabilisation Fund. Actually, ¥ 1,011/- crores was there in the Price Stabilisation Fund.
Where has the money gone? I had asked a question here and got the answer. I quote:

"The Department of Commerce has recently approved the Rubber Insurance Scheme
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for Plantation Crops for protecting growers of plantation crops from the twin risks of
weather and price arising from yield loss due to adverse weather parameters, etc. etc., and
income loss caused by fall in international/domestic prices. The Price Stabilisation Fund
(PSF) Scheme, 2003, was closed on 30.9.2013, and the new scheme is an improved form
of the PSF Scheme." So, this new Insurance Scheme is claimed to be an improvement
of the old Scheme. There was an outstanding amount of ¥ 1,011/- crores in that Fund.
Where is that money? I did not get any answer. This Insurance Scheme was intended to
benefit rubber, coffee, tea, spices and tobacco sectors/growers. Unfortunately, though I
have asked for the date of commencement of the Scheme, there was no answer. Sir, the
most unfortunate thing is that there is a Budget allocation of only ten lakh rupees each for
these commodities — for Rubber, ¥ 10 lakh; for Coffee, ¥ 10 lakh; for Spices, I10 lakh;
and for Tea, T 10 lakh. This has been done while ¥ 1,011 crore is idling in the old Price

Stabilization Fund. This is most unfortunate.

Then regarding this Scheme, Kerala is the most important producer of natural
rubber. The Government says that this is a pilot project, and they have selected Palakkad
district. The major rubber growing-areas of Kottayam, Pathanamthitta, Ernakulam, etc.,
are avoided. All these districts are avoided and only a small district Palakkad is included.
So, my request to the hon. Finance Minister and also to the hon. Commerce Minister
is that major rubber-growing areas including Kottayam, Pathanamthitta and Ernakulam
districts should be included in this Project. Regarding the commencement of this Project,
the Government should take a decision. There was a proposal for a New Rubber Policy.
That was pending for the last two-and-a-half years. The Government says that there was

a draft. A draft is there, but there is no final word.
(MR. DEPUTY CHAIRMAN in the Chair)

Then, Sir, this Government has to regulate the imports of natural rubber. I admit
that it has taken a small step. Formally, the import duty was 20 per cent or thirty rupees
whichever is less. When the NDA Government came, they have raised the import duty to
25 per cent or thirty rupees, whichever is less. The "price cap' is the villain. Even though
the import duty was raised from 20 per cent to 25 per cent, there is no benefit for the
cultivators. Last year, more than five lakh tonnes of rubber was imported, and the import
of rubber is going on unabated. The bound rate fixed by WTO for natural rubber is 25
per cent. We should remove that price cap of thirty rupees and fix import duty at 25%.
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We may go for the safeguard duty also. There is a provision in the WTO that we can
impose safeguard duty. The Government should take the initiative. We have to submit the
statistics to convince the WTO partners that to save natural rubber, this safeguard duty

should be imposed. That is very important.
Then, regarding the lending rates of Banks, I had asked a question here.
MR. DEPUTY CHAIRMAN: So, you have to stop in one minute.
SHRI JOY ABRAHAM: Sir, only one minute will do.

My question was, "Whether the Ministry has directed the RBI to give instructions
to the banks to slash their rates of interest on home and vehicle loans dispersed by them.'

Sir, I got the answer. The answer was,

'The Reserve Bank of India (RBI) has deregulated the interest rate on advances
sanctioned by Scheduled Commercial Banks." So, the commercial banks are free to
charge any rate of interest for the loans advanced by them. And the reason given is, the
rate of interest charged by banks to the borrower varies from bank to bank and depends
on various factors such as cost of funds, operating costs, tenor premium, business strategy
premium, credit risk premium, etc. Banks have the freedom to offer all categories of
advances on fixed and floating interest rates. I have put this question in the context of the
SBI. The SBI has declared some cuts in their home and vehicle loans, but Government has
said that the RBI has deregulated the interest rate on advances sanctioned by scheduled

and commercial banks. I request the Finance Minister to look into the matter.

Sir, I would like to repeat my submission that the commodity boards, that is, Rubber
Board, Coffee Board, Tea Board and Spices Board, may be given additional allocations

for their survival.
Thank you, Sir.

MR. DEPUTY CHAIRMAN: Now, the hon. Minister of External Affairs, Shrimati
Sushma Swaraj, would make a statement on the attack on Indian diaspora in the United
States. This is a Statement being made on our demand, on their request, and not a suo
motu statement. Yet, if some of you wish to seek clarifications, I would allow that, but
only up to 6.00 p.m. [ would allow only four or five clarifications. We will have to adjourn

at 6.00 p.m.
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DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, I may be allowed to seek
clarifications because I was the one who had raised this issue first. I have the right to seek

clarifications.

MR. DEPUTY CHAIRMAN: I will allow you too, but the clarifications must be
brief. Now, the hon. Minister.

STATEMENT BY MINISTER

Hate crimes against citizens of Indian origin and Indian nationals

settled in the United States of America
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